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LOK SABHA DEBATES

LOK SABHA

March 18, 1972/Phalguna 28,
1893 (Saka)

Saturday,

The Lok Sabha met at five minutes past Eleven
of the Clock.

[MR. SPEAKER in the Chair]

MR. SPEAKER : The House has lost five
minutes simply because the quorum was not
there.

SHRI SAMAR MUKHERIJEE (Howrah) :
It is better to adjourn the House because
nobody is interested in sitting on Saturday:,

MR. SPEAKER : We may overlook the
question of quorum on Saturdays. Most of
the Members were very keen that they should
be acoommodated during the debate on the
President's Address. That is why we took
the decision to sit on Saturdays. I they were
not so keen, there was no sense in sitting on
Saturdays.

MEMBER SWORN
Shri Chandra Mohan Sinha (Mayurbhanj)

MR. SPEAKER : Today there are no
questions and no calling altention notice.
Paper to be laid on the Table.

11.06 hrs.
PAPER LAID ON THE TABLE

PROCLAMATION REVOKING PRBSIDENT'S
RULE IN RESPECT OF STATE OF GUJARAT

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY

ey

AFFAIRS (SHRI KEDAR NATH SINGH) :
Sir, on behalf of Shri Krishna Chandra Phnt,

I deg to lay on the Table a copy of the
Proclamation (Hindi and English wnlons)
dated the 17th March, 1972 issued by ‘the
President under clause (2) of article 356 of
the Constitution revoking the Proclamation
issued by him on the 13th May, 1971 in
ielation to the State of Gujarat, published in
Notification No. G.S.R. 103(E) in Gazette of
India dated the 17th March, 1972, under
article 356(3) of the Constitution. [Placed
in Library. See No., LT-1455(72]

—— e .

BUSINESS OF THE HOUSE

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRT KEDAR NATH SINGH) :
Will your permission, Sir, on behalf of Shri
Ra) Bahadur, I rise to announce that Govern-
ment Rusiness in this House during the week
commencing the 20th March. 1972, will
consist of :—

(1) Discussion on the Resolution seeking
approval of the Proclumation issued
by the President on the 215t January,
1972, in respect of the Sate of
Manipur.

(2) Further discusion on the Budget
{Railways) for 1972-73,

(3) Submissivl td the vote of the H¥use
of Demands for Grants on Acconnt
(Raflways) for 1972-78,

(4) Gederal discussion o dé' ‘Genoral

Budget for 1972.73.
SHRI  DINEN ME mm
(Serampore) : Slr. the unenl

mqbn?mwimt start next
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Report
MR. SPEAKER : That will be on Mrs. Goswami’s house was attacked by

Monday,

SHRI DINEN BHATTACHARYYA :
On Monday it will be discussion on the
. Railway Budget.

MR. SPEAKER : That is all right, The
week contains five days.

—— —

11.08 hrs.

DIPLOMATIC RELATIONS (VIENNA
CONVENTION) BILL

EXTENSION OF TIME FOR PRESENTATION
OF REPORT OF SELECT COMMITTEE

SHRI B, R. BHAGAT (Shahabad) : I beg
to move :

“That this House do extend the time
for the presentation of the Report of the
Salect Committee on the Bill to give effect
to the Vienna Convention on Diplomatic
Relationg (1961) and to provide for matters
conunected therewith, upto the last day of
the current session”

MR. SPEAKER : The question is :

“That this House do extend the time
for the presentation of the Report of the
Select Committee on the Bill to give effect
ta the Viemaa Convention on Diplomatic
Relations (1961) and to provide for
matters connected therewith, upto the
last day of the current session™

The motion was adopted
SHRI JYOTIRMOY BOSU (Diamond
Harbour) : May I bring a very important
matter to the notice of the House ?

MR. SPEAKER : I have no notice of it.

SHRE IYOTIRMOY BOSU :
the telegrame just now.

I got

MR. SPEAKER : You may get the tele.
gram, But you should follow the procedure.

SHRI JYOTIRMOY BOSU : It is a
matter involving a Member of this House,

tm“'lns-u-u

MR. SPEAKER : Don't
proceedings abruptly,

interrupt the

SHRI1 JYOTIRMOY BOSU : This is a
very important matter. I got the telegram
just now  You have got the discretion. You
should feel sorry that & Member's house has
been attacked, Also, the house of another
Member, Shri Shashank Shekhar Sanyal, of
Rajya Sabha has been attacked.

MR. SPEAKER : I am not permitting
unless I have notice of it.

SHRI JYOTIRMOY BOSU : It was not
possible to give notice because [ got the tele-
gram just now. There was no fime for me
to send you the notice before the House sat,
Therefore, I am making a mention of it, The
house of Mrs Goswami was attacked by some
hooligans with bambs, etc, and also the house
of Shri Shashank Shekhar Sanyal, a Member
of the Rajya Sabha, was attacked with bombs,
etc. Let the House make a note of it.

MR SPEAKER : There is now a regular
Government there, There is no Central rule
there that you can get up any time and bring
any matter before the House. The President's
Rule is over now,

SHRI JYOTIRMOY BOSU : This House
is not controlled by the Central Government,
This is controlled by the Members of the
House, through you ..... .

MR. SPEAKER : I am very sorry if any
MP's house has been burgled. You cannot
raise that matter here unless there is a breach
of privilege involved, :

SHRI JYOTIRMOY BOSU : It is an
organised attack with bombs.

MR. SPEAKER : I think, the story of
bombs should be over now.

I1.11 hrs.

RAILWAY BUDGET, 1972-73—~GENERAL
DISCUSSION—Contd.

MR. SPEAKER : The House will now
take up further general discussion on the
Budget (Railways) for 1972-73.
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Shri Dhamankar to continue his speech,

SHRI DHAMANKAR (Bhiwandi) : Mr.
Speaker, Sir, yesterday, in my speech I had
requested the hon. Railway Minister to drop
the idea of increasing the fares of season
tickets 1n suburbs of Bombay and Calcuita. I
repeat the request agan today. I feel that
the increase is not justified because these
unfortunate Ilf Class passengers are not
provided with any amenities. The local trains
are overcrowded. The demand for more
local trains is always met by the mnegative
reply saying that rakts are not available,
They are so overcrowded that the passengers
are automotically pushed in and pushed out
of the carriages causing at times fatal acci-
dents. In spite of so muach overcrowding,
these unfortunate passengers fiom suburban
towns and villages have to 1ush to Bombay
for their employment. Under the circum-
stances, I feel, the increasc is not justified,

Secondly, 1t 13 unkind to take these pzople
who have to go to Bombay far thecir employ-
ment and have to stay 30-40 mules far away
in small suburban towns and villages, The
passengers from these suburban towns and
villages start guing to Bombay at 4 O'Clock
in the morning till 11 O’Clock 1n the night.
There is a local train from Kalyan to Karzat
and Kasara in which there are only six bogies.
The number of workmen is very large and
they have to be pushed in that train. I feel
the number of bogies should be increased.
At least nine bogies should be there.

1 again request the hon. Railway Mini-
ster to drop the idea of increase in season
tickets. The deficit will be hardly Rs. 46
lakhs which can be compznsated by measures
of economy and eradication of corruption n
the railways.

A new track is proposed to be laid bet-

ween  Bassein and Diva joining the
Western Railway to the Central
Railway. I weclcoms this proposal. There

are two big creeks on this line. Bridges have
been allowed to be erected on these two creeks,
At the time of erecting these bridges, I would
request the Railways, to have some additional
space which can be used as foot-path by the
villagers, because for years together these
villagers have been crossing these crecks by
ferries and other small boats  If, along with
the railway bridge, a foot-bridge is also crected

with a bigger span, I think it will serve the
purpose and the Railways wiil be doing a good
thing to the villagers, This railway line will
be giving an opening to the villages between
Bassein and Diva and subsequently from Diva
to Bombay. A local suburban train can be
started from Bassein to Diva and from Diva
to Bombay. That will also help relieve
congestion.

I would like to say something about allot-
ment of wagons, I have some experience
about allotment of these wagons, especially in
farther arca wheie grass is grown and is
marketed to Bombay. Wagon allotment is
done in consultation with the association of
merchants There is one Krishik Bazaar
Utpanna Samiti, a cooperative organisation,
which has been requesting the Railways to
give them recognition and do the allotment of
wagons in consullation with the cooperative
body. They are an apex marketing society
of Maharashtra, The Maharashtra Marketing
Socicty has requested the Railway authorities,
but 1 find that they are notin a mood to
accept the request. The Association of
Merchants can adopt malpractices to get more
wagons for their purpose while cooperative
societies have to adhere to rules strictly and
there is very little scope for them for mal-
prac ices, I would, therefore, request the
hon. Railway Minister to adopt a new
method and recognise the coopecative societies
which are doing the work of marketing and
allot wagons in consultation with them.

During the last Budgst I had raised the
question of giving hill station allowance for
the staff at Matheran Hill Station.’ I have
received a reply from the Raiways that the
attitude of the Matheran Hill Station is not
so much as to make the staff working there
eligible for hill station allowahce I feel that
altitude should not be the main point to be
taken into consideration. It is the living
condition that should be taken into account,
In the case of Matheran, all the requirements
of life are to be carried on head-load. So,
things are very costly. Under the circum-
stances, the condition of altitude should not
stand in the way and the railway staff at
Matheran should be given' hill statiin aliow
ance ; that will nrinimise thelr difBiulties,

The rates on Matberan :allw:a}. ;:ven thied
class, are comparatively high, The bogies
and engine arc not in a fit condition to rva
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[Shri Dhamankar]

smopthly and efficiently. They are the ones
which have been in use for years together.
This, results in constant breakdowns. There
is, therefore, need to improve the rates as
well as tbe bogies. This will help the

from Bombay who want to go to
the hill station, The Government of Maha-
rashtra is encouraging expansion of this hill
station, 1 would. therefore, request the
Rallway authorities to give better [facilities
on this railway line.

With these words, 1 support the Budget
presented by the Railway Minister,

SHRI SURENDRA MOHANTY (Kendra-
para) : The hon. Railway Minister rightly
deserves congratulations for having prescnted
a surplus budget though the surplus is a
nominal one, merely half a crore  This
creates on illusion of well-being aboutl Railways,
Butit does not require a prophet to [forecast
that this meagre surplus will result, in a large
deficit, The hon, Minister has been able to
achieve this surplus by two hypothetical
methods. He takes credit for passenger
eamnings to increase by Rs. 10.50 crores,
quietly ignoring the fact that the loss on
account of passenger ecarnings due to ticket-
less travel is somewhere between Rs. 20 and 25
grores. For compensating what he is throwing
awny to the ticketless travellers, there is no
sense, no justification in picking the pockets
of the passengers by way of increased passen-
por fares. He takes credit that from the
gabds traflice he will earn Rs. 39 crores more
than the revised estimates completely ignoring
that the quantum of compensation for thefis
ahd pliferage of goods is on the increase and is
ab, the rampage. The House may be interes-
tad to get the figures of compensation that
the Railways have been paying. In 1968 6%
the question of Compansation was Rs. 10 30
¢tores. In I969-70it was enhanced to Rs.
1181 crores and in 1970-71 it stood at Rs.
13.11 croses. In 1971-72 it is Rs. 13.26
croces. It is ap improvement indeed! While
the Minister takes credit that he would earn
from the good traffic Rs. 39 crores more,
notwithstanding the spirally  increasing
amount of compensation, my only humble
submission is this : if only these pilferages
qould be checked—I know the hon, Minister
is capable and I think the Department is
compéteat enough to stop these pilferages—if
this ticketiess travel could be ¢liminated, there
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would be no need for raising the passenger
fares and the goods freights.

The hon. Minister also takes credit that
the accelerated industrial growth will enable
the Railways to carry an additional 9 § million
tonnes of revenue-carning traffic. There are
some people who learn from their own experi-
ence and there are othcrs who learn from
others’ experience. I find that the hon. Rail-
way Minister belongs to neither category,
Neither he learns from his own experience
nor does he try to learn from others’ experi-
ence because as you know ; last year he had
promised also that an additional (raffic of
9 million tonnes would be generated He
also had taken credit that there would be
increased fregiht earnings. Now, the hon.
Minister had to admit ruefully that there has
been an increase in traffic of only two million
tonnes. So, in all fairness, the suiplus he
hopes to achieve during the ensuing financial
year i based on illusory notions which will
never stand a moment of scrutiny in the light
of the past experience. On top of it, the
railways” working expenses is over on the
rampage, is ever on the rise, It now goes up
to Rs. 809, 14 crores, i.c. Rs, 24 crores
more than the revised estimates  In the light
of all thesc facts, I beg to submit that the
surplus that the Minister has presented 1s an
illusory onc and is meant to mislead the
House from the real state of affairs obtaining
in the Indian Railways.

The hon Minister has made also certain
proposals for arriving at this surplus. His
proposals relate to reclassification of commo-
dities other than coal, foodgrains and pulses,
This will result ina rise of freight rates by
8. 5%, These proposals have been clothed
in such esoteric code words that to examine
these, in some detail and depth will be an
exercise in futility The hon. Minister should
have given the break-up commoditywise as to
the rate of proposed increase so tha the
House could judge for itself whether these
enhanced freights were going to shoot up or
not the cost of living index which is on the
rise. In the absence of it to clothe such an
impor ant proposal in such esoteric words
which, I am sure, the hon Minister is not even
able to understand, and to ask the House to
give sanction to these proposals, I think, will
be little short of an enormity.

Then, Sir, about rise in passenger fares.
The hon Minister has been saying that those
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suburban passengers have been paying much
Jess fare and that 100 not on a uniform basis.
Even for third class suburban amenities, if
t hey paid a little more, it would mean no
greater burden  The first class and the air-
conditioned passengers are of course the
ubiquitous scapegoats, But, Sir, I ask the
hon. Minister whether he can give a categori-
cal reply to the House that the rise in passen-
ger fares is justified, He argues that passen-
ger farcs and freight rates charged by Indian
railways arz among the lowest in the world.
lam sure he would take shelter under the
plea that the Indian Railway fares and fNeights
arc among the lowest in the world, But the
passenger fares and freight rates in India are
also quile high compared with the per capita
income vis-a-vis other coun'ries. In India,
per passenger kilometre the fare is 1.52 per
cent of the per capi a daily income and for
freight, per kilometre, it is 3.19 per cent of
the daily income per capita whereas in U. K,
it is 0 3 per cent for passengers and 046 per
cent for freight. USA figures are 0 (8 per
cent for passengers and 0.05 for goods. In
France, it is 0 31 per cent for passengers and
for freight it is 0.29 per cent. In Canada it
is 0 35 per cent for passengers and for (reight,
1.16 per cent.  From thesc figures it will be
seen that in India as compared with the pcr
cupi a daily income the passenger rates and the
freight rates are the highest. The hon Minister
may say in a developing country in a deve-
loping econuomy it is bound to be higher
because the cost of inputs is higher. I would
not like him to compare India with countries
like Iraq or Afganistan and quote that ligures
are higher in Iraq or Afghanistan etc. The
Prime Minister is comparing India with super-
powers and I am sure the hon Minister will
not step down and compare Indla with the
countries of the. Middle East, We must be
at par with the international powers whom
we are confronting on the international front.

SHRI G. VISHWANATHAN
wash) : Not in Railways,

(Wandi-

SHRI SURENDRA MOHANTY : Why
not ? The Railways are 100 years old. We
can do it if we can bring down the operational
cost, if we can bring about operational effi-
ciency and if we remove the illusion of
overcapitalisation. I am sure if these are
done the Minister will not pick the pockets
of the poor passengers,

I come to another aspect which is really
a matter of great concern to us, so far as we
in Orissa are concerned, The hon. Minister's
name implies that he is a devotee of Lord
Ramachandra who is the symbol of truth, 1
had expected that the plighted words of the
hon. Minister would have the sanclity of a
pledge. But to my regret, Sir, I find that
his plighted words have been blighted. Last
year he made three promises so far as, Orissa
was concerned, On 31-5-71 hc said that the
Railway link between Cuttack and Paradeep
extending over 86 K.M. would be completed
by the end of 1972, He knows very well
that this is not going to be completed even
by the end of 1973. The hon Minister can
turn the table and say, the Chiel Mimnister of
QOrissa had advised him not to extend the
pace of the construction woik due to the
agricultural operations in the Cyclone-devasted
arcas through a portion of which Cuttack-
Paradip Railway is being constructed

But what about the ra‘lway yard in
Paradip 7 I am sure the Chief Minister of
Orissa has never advised the Railway Minis-
ter not to accelerate the progress of work of
the yard at Paradip port ? Though he had
promised that the yard would be completed
by 1972, it is yet to begin,

Another promise which he had made last
year was to the effect that the development
facilities in regard to the Jakhpura-Banspain
railway link would be taken in hand if only
the Orissa Mining Corporation gave assisted
siding in Jakhpura. But when the Orissa
Mining Corporation came to  offer
assistance, the Railway Ministry took the
plca that unsess the Malangtoli depoils were
developed and a report was received, nothing
could be done in the matter, In all humility,
I would ask the hon. Railway Minister for
whom I have the highest regard whether it is
fair for a State which is considered on all
hands to be most undeveloped, and especially
when the Railway Minister himself admits
that the railway is one of the most important
infrastructures which should be developed for
removing regional imbalances and regional
inequalities.

There is another aspect which has been
agitating us, and I waat o invite the sympa-
thetic attention of the hon. Minister as also
of this House to that aspect, The hon,
Minister larned the gratitude of the peopie
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[Shri Surendra Mohanty)

of Orissa last year when he had indicated,
though obliquely to the Chief Minister, that
the head quarters of the South-Eastern Railway
would be shiftéd from Calcuita to Orissa.
For enabling hon Members to understand
the background of this proposal, I beg to
mention here the route length of the South.
Eastern Railway as it passes through six
States of the Indian Union State-wise. 1In
West Bengal, the South-Eastern Railway has
a route length of 599.18 km. In Bihar, it
runs for a length of 834.050 k.m. In Andhra
Pradesh, it is laid across a length of 496.21
k.m. In Madhya Pradesh, It runs for
1322 00 k.m. ; in Maharashtra, the length is
242,88 k.m  In Orissa, its routeage is the
highest, 1729.15 k.m. From these figures, it
will be seen that the route kilometrage in
Orissa is the highest, which deserves in itsell
the location of the South-Eastern Railway
headquarters in Orissa.

Calcutta has got the headquarters of three
railways, namely the South-Eastern Railway,
and the Eastern Railway and it is going to
be the headquarters of the proposed tube
railway as well In Calcutta is located the
headquarters of the South-Eastern Railway,
though it is situated outside the jurisdiction
of the South-Eastern Railway. It was no
less a person than Shri Hanumanthaiya him-
self who had conceded that the headquarters
of the South-Eastern Railway should be
located in Orissa and that the shifting would
take place in phases. He had already promi-
sed last year to the Chiel Minister of Orissa
that the office of the Chief Commercial Superin-
tendent and the offize of the Railway Public
Service Commission should be shified to
Orissa in no time. But may 1 tell you,
Sir,—~you may kindly forgive me if some
heat and some anger is brought into my sub-
missions, when I say this that a leader like
Shri Siddbartha Shankar Ray who issued a
statement...

MR. SPEAKER : Let him conclude his
submissions in a minute or two. His time
is already up.

SHRI SURENDRA MOHYNTY : It is
a matter of deep regret to us that a socialist
leader like Shri Stdhartha Shankar Ray issved
a statement threatening the Railway Minister
that' Bengal would be ablaze if the headquar.
ters of the South-Eastern Railway was shifted
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from Calcutta to Orissa, [Is this the way
how. the Railway Minister is going to be
bamboozed and blackmailed ? I want to want to
warh the Railway Minister that if Calcutta was
on fire, at least the CRP force could put down
the flames but if Orissa was once ablaze, it
would be very difficult for all the combined
might of the CRP to put it down, because
the people were not going to take down lying
low not only this kind of insult which is
being heaped on them but also this kind of
enormity and injustice which was being
clamped down upon a State which has been
much neglected.

Therefore, in all humility, T would beg of
the hon Minister—he is a very strong man
whose probity and integrity are well known
in this country—to put his foot down firmly
and sec that some justice was done to a State
which was considered under-developed and
the regional imbalance from which it suffered
required to be removed by the improvement
of an important infrastructure like the
railways.

I will conclude by putting a question not
so much to the House as to the conscience
of the hon. Railway Minister. The DBK
Railway passes through Koraput district of
Orissa and the neighbourning districts of
Andhra Pradesh and Madhya Pradesh. The
districts through which it passes are most
underdeveloped which have been identificd as
such. The DBK Railway has not yet been
opened for goods or passenger traffic for these
underdeveloped arcas. Perhaps the hon,
Railway Minister thinks the iron ore of Baila-
dilla is more important than the citizens who
inhabit these districts in Orissa, Andhra
Pradesh and Madhya Pradesh. But T take
this opportunity to make a submission to the
Railway Minister that he may see that this
kind of prejudice is removed and the DBK
Railway is opened to goods and passenger
traffiz for Koraput in Orissa as also in the
districts of Andhra Pradesh and Madhya
Pradesh,

SHRI Ds N. TIWARY (Gopalganj) :
Although the Railway Budget is not so bad,
the opening speech of the Minister was not in
very good taste. He has iIn his first liné
said ;

“Responsibility to Parliament enunciated
by the Constitution makes it my duty to
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place before the hon. House for conside~
ration the annual financial statement of
the railways.”

As if he has not otherwise to doit; helis
compelled to do it and therefore he is doing
it.

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : This is what is
called perversity of interpretation,

SHRI D. N, TIWARY : He may say
what he likes as he is in a place of position,
But what we understand should be his concern,
not what he thinks should be his concern.

SHRI K. HANUMANTHAIYA : 1 am
also a member of the House

SHRI D. N TIWARY : He is a Minister
laying down policies and principles.

The speech is full of rhetoric, platitudes
and homour, It has concealed bitter pills in
sugar coats. In paragraph 7 of his speech, he
has eulogised the services of railwaymen who
lost their lives in the recent Indo-Pak war,
But may I ask what has been done to them ?
Giving some money is not enough, Their kith
and kin are there, Has anything been done
for them ? It is not mentioned here. 1 have
secn the dependents of such employees who
lost their lives while on duty running from
pillar to post for a pitty job, but it was de-
nied to them. All their efforls were of no
avail. If theso martyrs are treated in this
way and only a paltry sum is given to them
for the maintenance of the widows and so on,
this is not the way a nation should pay homage
to its martyrs.

Comipg to the budgst proposals, there is
some misunderstanding among my hon, friends
who have criticised the Budget in & way which
they should not have. They have gone against
the facts, Shri Mohammed Tsmail while
speaking smid that the Central Government
are taking too much from the Railways. It
is & Commiitee of Parliament which has re-
commended a dividend to be paid to the general
revenues, It is not the railway which is offer-
ing it, but Parliament in its wisdom has de-
cidad to do it and, therefore, that dividend is
being paid.

So dlso, Shri Satjoo Pandey said that
punctaality is not obsorved in the railways.

We must pay compliment which even a devil
deserves, The railwaye no doubt since the
coming of Shri Hanumanthaiya, have improved
their punctualitv, but that is only on the main
lines and tnat too expecially on the express or
mail trains. If you go to the branch lines,
they seem to be without any Ma Bap, No-
body is there to take care of those lines. The
trains run late, not five, 10 or 20 minutes late
but for hours. The passengers on these
branch lines always miss their connection with
the main line and they have to spend the whole
day sitting at the railway station, and nobody
takes care of this aspect of the matter. If
punctualiiy is to be maintained. it should be
maintained throughout and not only on im-
portant trains or trains which are well known
or are travelled in by big people or big busi-
nessmen, You must take care of those tra-
vellers on the branch lines also, who are un-
known, who cannot cry or agitate, If this
view is taken, your puncfuality is not so good
as you claim to be.

Now about the railway income. One pro-
posal of the Minister is about the settlement of
the railway lands. 1f all the lands are settled,
they can bring large revenues to the railways.
but there too, the railway lands should be
settled not with those who have got lands but
should be settled with the landless. What we
see ig that some big men come and they get
the lands. Often the land is transferred to the
revenue departments of the State Governments,
and they settle this, When these lands are
with the railways, the railways shuuld settle
them by themselves. Why give it to the reve-
nue departments of the State Governments ?
You own the lands,

AN HON. MEMBER : Or give directions.

SHRI D. N. TIWARY : Who is going to
accept the directions, ? I do not koow.

Then I come to track utilisation, We find
goods trains standing at one station for hours
and there the thieves and pilferers get their
chance, The goods trains do not move ; we
do not know why. There is no prudent
management of the truck lines. Even where
there are double lines and the trains can pass
casily, both up and down, such detemtion
occtirs. What happens s that the goods of the
merchants or the people who book their goods
reach their destimation late, and the mer-
chants try to take recourse to other meatts of



15 Rly. Budget—Gen. Dis.

[Shri D. N, Tiwary]

transport. Thus the railway loses its revenue.
There was a scheme for home delivery of goods,
what has become of that ? If speedy delivery
of goods is ensured, I am sure that the Railway
Minister would not have to come here and
tax the passengers for want of money. It has
become a habit these days to tax the people if
there is a deficit, There is no attempt at
prudent management or economise or for any
arrangements to find some way of improving
their working. It is thought easy to tax the
people, You have taxed them for a cerfain
amount. You lose by way of pilf:rage and
compensation is paid for the loss of goods to
the extent of Rs. 13 crores. There are other
losses like the loss of raHway property ; that
also comes to two or three crores of rupees.
On one item, coal, you lose lakhs, I have
seen drivers throwing away the coal near the
station or on the way also.

SHRI K. HANUMANTHAIYA : Not
lakhs but crores,

SHRI D. N TIWARY : Yes; when you
are conscious of that, I do not know why the
loss is not being avoided. That is the irony
of the whole thing. You have found it easy
to tax us but you are not finding any way to
prevent this, Why ? Yesterday, Mr. Sarjoo
Pandey in his speech quoted the examples of
big officials getting things for their own use
from local shops. Hus any person been dealt
with for that ? High officials who do so go
seoifree while small fry like a chowkidar is
punished if some little things are found in his
posseasion, intentionally or unintentionally.
The example should be set by the higher-ups ;
you should not expect the lower category of
peopie to act the example.

I next come to the concentration of offices.
Sometime back the Government of India
wauted to move some offices from Delhi to
lesson congestion here. But what i the
Railway Administration doing ? The head-
quarters of two or more railways are often
located in one place, such as Bombay or
4alcutta. Why ? There is great paucity of
aczommodation in those cities Why not dis-
tribuste these offices ? My friend Patnaik argued
about Orissa. May be it can go to Gujarat
or Bihar. 1 do not mention any particular
plage. You have to move away these head-
quariers of railways from Bombay and Calcutta

so that some accommodation could be reicased.
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Surely the Genera) Manager's office and other
offices nead a lot of space and they should be
shifted to Orissa, Gujarat, or Bihar or any-
where, I do not mind, but you must do it. If
you do so people will not point an accusing
finger at you and say that you are partial to
one pluce,

The hon. Railway Minister was pleased to
say that the Barabanki Samastipur line via
Muzzafarnagar is going to be converted into
broadgauge. That way it touches Sonepur.
Sonepur to Teghra is forty miles It is in the
Barauni line. Upto to Teghra the broad-gauge
line comes. If you cover that distance, then
yon will have the missine link covered and
there could be more goods traffic in that area.

About the unfortunate lot of my region, 1
want to say something. This question has
come here times without number. In the last
session when I pot this question here. the
Railway Minister told me that he would talk
to me after getting the necessary materials and
papers. 1 remicded him twice or thrice about
this, but the call never came and I could not
discuss the matter. The people are suffering
there. Before the introduction of the DS
system in NE Railway, Sonepu: was an im-
portant place, and there was a DTS office. In
all other States there are thiee or four DS
offices, but in Bihar we have got only one DS
at Samastipur. with the result that often we
people who live on this side of Samastipur—
Sonepur, Chhapra etc.—do not know when a
train is running, whether it is fate or not.
whenever we ask, we are told that the control
is not functioning well, and, therefore, they
cannot say,

Moreover, the hon. Minister has been
good enough to appoint an Area Officer at
Sonepur, but what does he do ? He doer not
do anything, he is superflous, Whether you
remove him or keep him is not going to make
any difference. Give us at least a Deputy
DS, so that there miy be proper management
of the area. You have got the buildings there,
they are being rented out to other departments.
Hundreds of quarters are there, all vacant, all
being rented out to villagers or others.' So,
why not give a Deputy DS at Soneput’ so that
rmanagement of this side of the rallway may be
done properly ?

SHRI AMRIT NAHATA (Barmer) : A
fesling has grown in  large sections of this
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House that the railway administration has
become impervious to and has immunised it-
self against all criticism from this House. There
is a feeling on a part of & large number of hon,
Menibers of this House that when they wrile
letters to the Railway Minister, they never get
satisfactory replies. I do not know whether
this feeliog is right or wrong, but it is there,
and I would urge upon the hon. Minister to
allay such fears and to see to it that they do
not act merely like a postman, but they really
intervene in the matter. 1 know from my own
experience that when I write a letter to the
Railway Minister, I get a reply with a “no”
from some officer. The Munister just attaches
his signature. In the note we get a lot of in-
formation, but we never get a satisfactory
reply.

T hive a feeling that since independence
it has never been clearly spelled out as to what
policy the railways are supposed to pursue and
what specific role the railways have to play m
this country, Before independence we hnow
that the railways perfoimed a function. They
were instrucments of colonial exploitation in
this country, but at the same time, they uni-
fied the country, and contributed towards the
growth of national consciousness, I was telling
the Railway Muinister only yesterduy that when

1 the first railway locomotile moved to the soil
of India and when the Brilish newspapers
flashed it in headlines in Lngland, the next
day Kail Marx wrote prophetically that the
first grave of British imperialism had been dug
in India. But that phase is over. What are
the railways supposed to do in free India? It
has been considered to be a public utibity or a
public service This is a gross undei-estimatc
of the role that railways must perform in our
country. Railways are national investinent,
and they are supposed to lay the infra-structure
for a balanced regional development in this
country, Tam afraid during all these years the
railways have contributed most to the growth
of regional imbalances in this country. Instead
of being the harbinger of development and
opening up of new arcas, they have followed
developMent. When a particular area develops
the railways enter there, This is not the role
supposed to be performed by them, It seems
the railway administration is drifting without
direction or destination : at times, it seems it
is not moving at all! It has grown intoa
closed empite,

I once visited the residence of the Diviso-
nal Superintendent I would not mention the

division's name. When 1 entered the residence,
which is called Rail Bhavan, | was wonder—
struck. I thought I had entered into an
Arabian Night's dream, so fabulous and [fan-
tastic ! If a mere Divisional Superintendent
maintains such living standatds. I just do not
know what kind of living standard is maintai-
ned by the higher-ups in the Railway Board.
This Parliament has never been convinced
about the reason or rationale of the existence
of the Railway Board The whole adminis.
tration is oriented towards big officers.

There is a train which runs from Delhi to
Jodhpur — Jodhpur Mail, Itis an eighteen-
hour journey and the train reaches Jodhpur,
the terminal, at 5 minutes past 12. Everybody
who travels by it knows that it can reach there
much earlier. I would request the minister to
reduce the journey time by 15 minutes Let it
reach Jodhpur at 5 or 10 minutes before 12.
It will not happen because if it reaches afier
12, the officers travelling by that train get 75
per cent extra DA, But if it reaches before
12, they get only 50 per cent. Just because
the officers must get 75 per cent extra DA, the
train must reach 5 minutes after 12. This is
the consideration !

Regarding the attitude of the railways to-
wards the public at large, the same attitude is
discernible. 1t is obsessed with prestigious
projects likc air-conditioned trains, Taj Express,
another Rajdhani Express, etc. The railways
are not meant for the afMuent upper middle-
class people It is the third class passengers
who give 75 per cent of the revenue but no
concern is shown for them. Let the affluent
travel by planc or their own cars or other
modes of transport. The railways must pri-
marily concentrale on the convenience of the
poor people, mlllions of whom have not seen a
railway engine till this day.

When we approach the Minister with a
new proposal, they say, *'a survey is being con-
ducted.” Who conducts the survey ? What are
his qualifications ? Does he take into account
the aconomic potentialities of the region 7 We
do not know all these things, We are just
told, “a survey has been conducted and it
seems this propusal is not economic.”* Even if
a new proposal is not directly profitable, do
take into consideration the indirect contribu-
tion which that railway line would make to
the economic development of that particular
region ? They do not, A new line was laid
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from Pokaran to Jaisaimer—I am talking of an
undeveloped region—on defence considerations.
Today this line is giving rich profits. The
railway authorities did not know that there
were gypsum mines in this region. Today
they are giving the railways huge profits. The
Governor is Rasjathan wrote to the Railway
Ministry that a similar line must be laid from
Jaisalmer to Barmer, as it will strengthen the
security of our country. When I wrote to the
railways in the matter they said that the survey
shows that it is not going to be a profitable
proposition. On what considerations did
they arrive at this conclusion ? Do they not
know that there is rock phosphate there ? Do
they not know that there is gas in Jaisalmer ?
Do they not know that at present thousands
of goats are transported in trucks right up to
Bombay ? Either they do not know these
things, or they do not take these things into
consideration. Yet they say that this is not
going to be a profitable proposition. Even if
it is not going to be a profitable proposition.
is it not the duty of the Rallway Minisiry to
explore and open up new areas where people
have not seen a raiiway train 7 So, the whole
attitude and approach of the Railway adminis-
tration must change. The railways are pri-
marily meant for the poor people of our coun-
try, for the most backward 1egions of our
country, for the correction of regional imba-
lances in our system,

12 hrs.

Now there is a craze for dieselisation The
administration is obscssed with speed. On the
one hand, people move in bullockcarts, While
in other countries of the world railway train
is an out-moded mode of transport, in this
country it will continue to be the principal
mode of transport for the poorer sections of
our people. But our administration is obses-
sed with speed, with more and more dieseli-
sation. Japan import coal from India and
with that coal they produce electricity which is
cheaper than electricity in our country. For
our dieselisation we have tp import a lot of
diesel and manufacture 4 lot of diesel locomo-
tives. Then what will happen to coal-based
locomotives 7

Let them not be obsessed with ultra-modern
prestigious projects for speed, sophisticated
mail and express trains ; let them take more
care of the existing ramshackle railway engines.

MARCH 18, 1972

Rly. Budget—Gen, Dis. 20

Let them run those traing in the backward
regions for the poorer sections of the people
The obsession with modernity must go, whether
in the Rail Bhavan, baroda House or the
house of a Divisional Superintendent as if
India is on the anvil of reaching the moon,
Trains have not reached thousands of villages
in our country. So, these distortions in the
attitude towards the people of India must
change and the railways must cater primarily
to the backward regions and the poorer sec-
tions of the society.

Coming to concrete instances, in  Assam,
Bihar and UP the common salt, which is a
prime necessity, is being sold at Rs. 150 or
Rs. 2 per kilo. At the same time, crores of
rupecs worth of salt is laying stored and stac-
ked in Pullod, Sambhar. Gandhidam and other
places They are not able to transport them
for want of wagons, At the same time railways
are suffcring losses for want of traffic. Is this
not a paradoxical situation ? While there is
no salt in some places, in some other areas
it is lying unsold because wagons are not avai-
lable. At the same time, the railways suffer
losses for want of traffic. Though salt is a
prime necessity it is given a very low priority
in the matter of categorisation by the railways ;
it is given the lowest category, namely, E. So,
a wagon will be available for thc transport of
salt only when that wagon is not required for
the transport of any other commodities, But
suppose a wagon is required for the transport
of copper or aluminium They will rush the
wagon. They will even lay a new railway line
ifitis required for a Birla factory. But
when it is a question of salt, which is required
by the common man, they will not care for
it.

Iwill give another example. Much is
talked about ticketless travel and so much loss
being suffered by the railways. But nobody
has ever heard of ticketless travel in aeroplanes
or even in buses. There are as many buses in
our country as there arc passenger coaches on
the railways. I am sure, if somebody were
to compare the total number of buses that ply
in our country with the total number of coa-
ches that ply on the railways, they will be al-
most equal, How is it that there is no ticket-
less travel in buses and there is so much
ticketless travel in trains ? Has anybody exer-
cised any imagination or taken any initiative ?
Somebody must walk off the beaten track. For
example—1 am just throwing out a suggestion ;
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the details can be worked out—Iinstead of
having this system of selling tickets at a every
railway station, why ean they not puta con-
ductor in every coach who will sell tickets
in the coach itself 7 Something can be done
Something new and imaginative can be worked
out. A bold initiative must be taken, No-
body ever dreams of ticketless travel in a bus
or an geroplane. Why do people think of
ticketless travel in railway trains 7 What is
wrong ? Some new climate has to be created
and some new mechanism has to be provided
for against it. If only ticketless travel is done
away with, I think, the railways would come
out of the red and go to the green or black or
whatever it is

Coming to thefts and pilferages, I think,
the top adiministration, the responsible officers
in the railways, the station masters are a
party to thefi and pilferage. 1 am consciously
using these words. It is no use blaming the
workers or the trade umions. 1 can assurc
you, if active coopcration is sought from the
workmen and the trade unions and if a climate
of confidence, participation and involvement
is generated, this biob'em can be solved, The
fault and the blame lies somewhete  at the top
and not at the bottom

Now I will take up one are two concrete
cases concerning my own region. I have not
becen able to understand the geography or the
compass of the railways. Barmer, which is at
the extreme western border of our country, is
in the Northern Railway and Allahabad is also
in the Northern Railway ! [ cannot under-
stand the geography of it. The service com-
mission for the Northern Railway is situated
somewhere in Allahabad. My people in Jodh-
pur, Barmer, Jaisalmer and Bikaner have al-
ways come complaining to me that they can
never dream of finding employment in the
railways. All the people w' 0 come there are
either from UP or from Punjub A Rajasthani,
particularly a Western Rajasthani, has not been
given employment all these years.

SHRI PILOO MODY (Godhra) : Give
him a job.

SHRI AMRIT NAHATA : Give thema
job. I am not jobless, thanks.

Let us have a ncw railway service com-
mission, if the Allahabad office cannot be
shifted. I do not know what are the techni-

calities, but I want that justice and fairplay
must be meted out to the people of different
regions.

A genuine demand, that has been put for-
ward by the Rajasthan Government and by The
variout MPs, has been to have a separate
zone for the metre gauge. The Western Rail-
way passes through Rajasthan and the Nor-
thern Railway also passes through Rajasthan.
It is neither in the north nor in the west.
Where is nobody knows. Let there bea sepa-
rate zonc for the metre gauge so that justice is
done and employm nt opportunitics are crea-
ted in the western part of the country which
is economically backward and which needs
wider facilitics of transport.

Therc was a highly developed railway work-
shop at Jodhpur. At one stage 3,000 work-
men were working there ; today the strength
has gone down to 1,200. Instead of provid-
1ng more opportunities, the employment oppor-
tunines are shrinking. That workshop is lying
idle and its capacity is not being utilised. At
a certain stage even acroplanes were being
repaired in that workshop. Highiy sophistica-
ted instruments were manufactured there and
1ailway wagons and coaches were manufactured
and repaired there. Now there is no work in
that workshop, because it lies in one remote,
neglected corner of the country So, my re-
quest to the Minister would be to look after
the backward, undeveloped and underdeveloped
regions and the poorer sections of the people
in this country.

MR. SPEAKER : I do not want to inter-
rupt you. You are making a very construc-
tive spcech.  But I leave it to you.

SHR1I AMRIT NAHATA : Iwill take
only two minutes more.

The small traders who consign, say. salt
or stone or such articles which have less value
and great bulk are facing a difficulty. Till now
these consignments were sent and marked
“To Pay” and when they reached the destina-
tion, the consignee used to pay the freight and
take the delivery. Now the Railways have
changed the system into “*Pre-payment™. This
will mean that rich traders will be benefited
because they can pay freight which is some-
times double the value of the articles. Of
course, it is a known fact that the Station
Masters at such place where stone or salt is
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exported mint money, I once gave an ins-
tance of ihe Station Master whose remunera-
tion, the economic benefit, that he derived was
more than three times that of the hon. Rail-
way Minister. But nothing is done. It isa
common knowledge that Station Masters at
such places are minting money.

Apart from that, the system of “Pre-
payment’’ means that rich (raders will afford
pre-payment and they will be ablc to send
their goods. But the poor small traders will
not be able to pre-pay. Il the Railway ad-
ministration finds that in the past there have
been no cases of default, that the consigness
have always paid the freight so that they do
not have to auction thc consignment and re-
cover the cost which is less than the [reight,
if they find such cases are nol there, let them
have some deposit from them which can be
kept as a deposit with the Railway adminis-
tration and let the old system of “To Pay” to
continue. If there is a particular default, the
amount can be adjusted from that deposit
This is & very constructive suggestion that I
make to the Railway administration,

Lastly, there is the Travelling Ticket Exa-
miners. [ do not see any rationalc for this
creature in the railway administration. He
travels ; he takes risks and sometimes he is
beaten and even murdered, This creature
has been demanding a running allowance that
is given to drivers, Khalasis, guards and even
those men who open and lock the brakes.
But the Travelling Ticket Examiner is not
given a running allowance on a technical reason
that he docs not come in the technical running
of the train. That is true. But the poor
fellew does run all the time and he is moving
all the time, He used to get allowance before
the integration and before the zonal reorgani-
sation. The name may be changed. Let him
be given some hard work allowanse or risk
allowance. He does take risks. There isa
discrimination between the Travelling Ticket
Examiners and other employees who run the
trains. I request the Railway Minister to
consider this case sympathetically. I expect
the Railway Minister to show sympathy for
these Travelling Ticket Examiners who are
supposed to help him in recovering the reve-
noes for the railways,

SHRI H. M, PATEL (Dhandhuka) : Mr.
Speakers, fir, T find it very refreshing to here
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speakers from all sides of the House criticising
the Railway Ministry. The Railway Minister
must be wondering whether he is listening to

the Opposition or to his supporters. But this
is as it should be...
MR. SPEAKER : Refreshing to him

also,

SHRI H. M. PATEL : It ought to be
refreshing to him also, But it is certainly
refreshing 1o here speakers from all sides and,
1 hope, the Members on the other side of the
House will continue this practice of being cri-
tical of Railway adminlstration in a frank
manner,

The, previous spcaher wondered whether
the Railway Ministry had any policy at all or
whetherit functioned in a planned manner, The
Bailway Ministry says that the Railways have
been drawing up and executing their five year
plans of dcvelopment in keeping with the
national Five Year Plans,

They go on to say that the Railways'
First Five-Year Plan conceined mainly on the
rehabilitation of deplcted assets. That is to
say, till then, they had not looked after their
asscts. Then it 1s said :

“During the Second Plan, development was
accelerated but at times demand still out-
stripped rail  transport capacity. The
objective of the Third Plan was to develop
sufficient capacity so that rail transport
did not become a bottlenebk in industrial
development of the country, This conti-
nued to be the objective during the Annual
Plan Years 1966-67,- 1967-68 and
1968-69."

Thercafter they saw no necessity to continue to
have that as their objective—the most impor-
tant objective of developing sufficient capacity
s0 that rail transport does not become a bottle-
nezk in industrial development of the country.
In the Fourth Plan they have this as their ob-
jective ; they say :

“to provide capacity for freight and coach-
ing traffic anticipated during the Plan
perid ; and 1o modernise the equipment..."

Isuggest to the Railway Minister that he
might still retain the objective that the Rail-
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ways had adopted for the Third Plan., Failure
to do so results in a gieat many difficulties for
the country and the country's e¢conomy. In
his speech—frank as he has been his frankness
is somewhat deceptive —he has not referred to
the complaints that he must have certainly
received from different parts of the country
because of the failure to pay heed to this ob-
jective, In Gujarat he must have hnown how
the textile industry in Ahmedabad, the small
scale Industries— both in Ahmedabad and other
parts of the State—came close to closure for
want of coal. Why should this be 7 Why
should such a failure occur of wagon supply ?
The Railway Ministry must be aware of the
demands for wagons from different parts of the
country, the development of the industries, the
requirements of the industries in different parts
of the country, and could surely plan before-
hand so that at no time is any industry com-
prlled to face such a situation,

In his speech the Railway Minister refer-
red to floods that occurred and variods other
difficultics which were a straliion the Railways
in the running of the railways. But this is
not something new. Every year we have
floods ; every year we have various kinds of
calamities in this country, and it should surely
be poscible to  plan  beforchand, anticipating
such emergencics, to plan to tace these emer-
gencies. But the main objective must  still
remain, how to cnsure that the country's
economy is not held up for want of service
the people must expect railways to provide.

Another thing which scemed to me to be
strangely missing in the Railway Minister's
speech was any reference to roads and the road
transport and the effect the road tramsport
must have on Railways. When they talk
about providing sufficient capacity for freight
and everything as anticipated, did they go into
the question of the extent to which road trans-
port was encroaching upon the railways, and
if so, what were the conclusions which they
arrived at 7 In fact, there ought to be much
closer coordinrtion between road transport and
rail transport and there ought to be common
policies, common policy approach, to organis-
ing the two ; one should not be hostile to the
other. If many persons have been using read
transport in preference to railways, to move
sbout themselves or to move their goods, it is
because road fransport is wvery muach more
convenient from sp many points,and. therefore,
whatever the Railways may do, the road

transport will flourish and will develop.
Therefore, the Railways for that verv reason
must plan either to provide service of equal
duakity or to find other ways of ensuting
their own prosperity. In this country, as the
previous speaker pointed out, the ordinary
man is going to continue to travel by Railways
because fiom many points of view it is the
theapest mode of transport, Also many types
of goods will have to be moved by Railway
and, therefore, the Railways ought lo specialise
in the transport of these commodities and all
these commodities should be moved in the
most efficient manner possible. Do they do
that ? I think the Railway Minister should
explain to us precisely what in the eyes of the
Railway Ministry is the role of the railways
and in what way they expect to meet this
competition so that their carnings, instead of
being affected adversely, are not so afficted,

This brings me another important matter.
The Railway Minister somewhat proudly
referred to a long-held dream of his which he
was about to fulfil and that was the dream of
conversion of certain metre gauge lines into
broad gauge Here again, ] would like to ask
as to what 1s the policy of the Government in
regard to the conversion of metre gauge to
broad gauge At what rate do they propose
to convert these railways 7 What are the
criteria for converting thesc railways and is it
the intention to have eventually only one
gauge 1n this country ? If so, by what stages
is it proposed to achieve that goal 7 If that is
not the goal, then what precisely is the rate
at which and the manner in which they
propose 1o proceed with convursion of whichever
stretch of railways they select for conversion,
what are the reasons for selection ? Personally,
I would say that it would be a wise thing for
the Government to have only one gauge in
the country and that would be the broad
gauge and, therefore, the process should be
planned in such a way that within a reasonable
period of time, that goal could be achieved,
But, if that is not the goal which the Railways
wish to adopt, then, wha' is the goal they
would like to adopt ? Certainly, it is most
desirable that therc should be a clear long-
term planning in this regard.

There was & reference by the previous
speaker to what he called ‘love of speed’,
which was held in special favour, and the
Railvay Mipis'ry"s fondness for dicselisation,
1 don’t think that he was right in considering
this liking of the Railway Minister as miscon-
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ceived. But what is perhaps misconceived is
the bias against steam., What is the rate at
which they propose to change over and in
what circumstances do they prepose to change
over from steam to diescl or from steam or
dicsel to clectricity 7 Thers must be laid down
clear-cut criteria for it. They must have laid
down, only they have not published them.
But, I think it should be possible for them to
explain the criteria. A reference was made to
th fact that as we have plenty of coal there is
no reason why we should change over to
dieselisation. Perhaps the rcason for the
change is the quantum of freight that could
be carried by one diescl engine as against one
stcam cngine. But, whatever that be, 1 think
a clear-cut enunciation of policy is desirable.

[ have onc other suggestion 1o make and
that is with regard to the Accounts. 1 must
say that the Ratlway Accounts are presented
in o form und in a manner which is scarcely
intelligible to most persons without the assis-
tance of a number of small booklets which
Railways bring out a' the tlme of the Badget,
for instance, thc Indian Railways and the
Indian Railways, Cenual Iacts and Major
Problems and the Railway Board's Repoart. I
these small booklets can be made intelligible,
why cannot he consider changing the form of
the accounts so that they too can be just as
intelligible to ordinary persons as are the
ordinary accounts. 1 will give you onc instance,
Al least 1 ind it difficult to discover exactly
how tl.e industrial units of the Railways are
functioniog. One does not kanow much about
their actual functioning. whether they are
functioning efficicntly or not, until one sees
certian figurcs in these small booklets. So,
1 would suggest that the Railway Minister
may consider this most seriousiy.

I do not think I should take more time of
the House, but I think there is some justi-
fication for the complaint that the Railway
Administration has got bogged down. I found
this interesting contradictory reference in the
Railway Board’s report. It says :

“Administrative Reforms Commission's
Report on Railways ;:—The Bureau—the
reference is curiously enough to Efficiency
Bureau—was processing the recommen-
dations contained in thc reports of the
Administrative Reforms Commission and
their Sindy Team on Railways. The
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Recommendations are of a far-reaching
nature and cover all the imporiant facets
of Railway activities The Commission
emphasised that the Railways owned by
thc Nation as its largest public sector
undertaking should be enabled to function
on sound business and commercial princi-
ples within the framework of the policy
laid down by the Parliament, Government
atlach great importance to these recommen-
dations,"”

—Now let us see exactly how Goverament
carries out its attachment to these important
recommendatios It says :

“ 6 out of 49 recommendations contained
in the Administrative Reforms Gommis-
sion’s repoit and 34 out of 309
recommendations contained in their Study
Team on Railways werc finalised upo
3ist March 1971 Other recommendations
were under various stages of cxamination

Will the Railway Minister be good enough
to tell us by what date and by which year
these recommendations will be finalised,
implemented, considered or rejected, or will
he wait 1ill the recommendations have so
changed that those recommendations would
be no longer operative ? In fact, there is some
justification for appointment of some kind of
Efficiency Commission which would go into
the working of the Railway Board. 1 for one
do not consider as was suggested by someone—
that the Railway Board is not a useful organ
in that system. But, certainly, it is necessary
to see why the Railways cannot function
more clliciently, why an emergency is needed
for the Railways to function as cfficiently as
they did in the 14 day war with Pakistan ?
The Railway Minister paid a well-deserved
tribute, and he ended his speech by saying as
follows :

“The performance of railwaymen in the
matter of punctuality and defence efforts
impels me to believe that they are doing
w.h

That is, they are performing their duties. And
then he says :

"“I hopc we will all pass the test and
present the House a better picture of our
finances and performance tn the mnext

Budget.”
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There is an implied assumption ; the
implication is that the performance of the
railways is not as nearly satislactory as it
might be, But what I am concerned with is
merely this, If the railway staff and adminis-
tration could function really efficiently and
show such fine results during an emergency,
why can they not do so in normal times ? In
normal iimes too, which, again as the Rail-
way Minister points out, should now be
devoted to waging another war, that is, the
war agent poverty 7 There should be some
change and thcy should be persuaaed to
function equally cfficiently and achicve
success in this war againit poverty.

MR. SPCAKER : The hon. Member
should now conclude. Ile has already taken
double the quota of time allotted to his party,

SHRI H. M. PATEL : On that, | would
certainly not like to disobey you, but I would
urge this...

MR. SPEAKER : It is not a question of
disobeying. The time allotted to his party
was only eight minutes, but he has gone on
for almost double that time,

SHRIHH M PATEL : 1 am urging tkis
point that in this  debate my
time is bound to be small by the
normal procedure, but I would urge that
though because of the circumstances my time
js bound to be small, the point of view
which the Opposition has to present
should be allowed to be presented in as
reasonable a time as possible ; of course, it
is always subject to the limitation of reason-
able time......

MR. SPEAKER : But he isnot the only
Member sitting in the Opposition.

SHRI H. M. PATEL : I was only
referring to the basis on which time had been
allotted, That was what [ was urging.
However, if it is your wish that I should
conclude, 1 shall not continue,

MR. SPEAKER : The quota of time
allotted to him was only B minutes. But he
has gone on for double the time. He started
at 12.13 p.m, and he has finished his spesch
at 12,32 p.m. Still, he is not satisfled.

SHRI H, M, PATEL : It is not a question
of satisfaction, but it is a question of beng

able to have time enough to develop points
and to present them satisfactouily,

MR. SPCAKER : That can be done in
five minutes.

st axfag ATCAw qiE | AAEQR)
qeqel wEIEA, Wl ARy A ) I9F w1
oz §w fear & qear 7 a3y O @ faw
T AR gaEwarg 21 Wiy &few &
wrAla §&@ AgEw & ag wAAr 9w g
fe w7 3% az awz qor frmr ax sar
fegent & 37 @l A1 aT% AT emA
ar 9t afzat & faed g 2, afedi ot
) eifos feafs azaz gny af &, wizd
F qiX # gy Ted WA wErmmw AT faar
gaqo Faar @ 7FET 79 s § a4l
freft AetSr 97 7 vfw o ? 9w § ag
77 %871 § a7 ¥ wadg wdf AT ¥
wes} A I FTAT WGAT § A F ARG
TR TR Y

“The Railwny Minister indicated that
hercalter whenever developmeniul work 1s
undertaken in the railway field, the same
should be done on an equuable basis,
that is, ewvery Staie should get some
provision or the other. We have to treat
all the States with cqual consideration
and, ensure that all States got cquitable
trcatment.”

& weY wgew § wrAar agan § fr @ ag
awe, st ggia dw fear @, 97 wrEARd
7 sfafafrag @ ¢, fom #rag g2 &
R 93T & ;T 97 faard & @ an
wHgafm e gmfas@ @ &7 &
ugT & arq wgar Az g fe A s da @
rar § @zt qT Mz A9 A @A wH
fadt & s T W T A4 qgikT ¥
giar 9z Az s @ 5 o o wrel
Fega agt ¥R A9 ¥ FvA w1 waAS 2
wre ¥ Hi9 sy wrgfs g
q3w, fagx o Faw aw a7 st @EF
weft & §AW aweT oy K A WA
®1 gafoy it gowaz W@ F T A
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[+ a<fag Frerw qfF
X FEA T w0 oAy feoamEay &

FATHYL EIT T qH=AIGT aF &Y F1H a1
& foar

#fem g ara Y wg gu ¥ 7o wQ-
_T ¥ 7 TE q@Ar Tgan # fF S e )
ag fedd @, fwasr sod § fearddz 3
qFAT FAT M A J AT AN A Yewy
& & foq oty wqsw & @iy isfase
Afifraa & faq, #asfase TafenmT &
for zm fear @, A% @ar 993 WeAT §
wEAElg g g AUl A% arEr srga
qrema frar ? wa & ggwgar g @ ¥
qat qlzT ¥ Az A7 qITTAGATE
rag IA 9 F awE e g faaar
I sy oo § 7w Wt wEET Y
tedias fefegsqma 31 Nt az@ 7€ ?
a8 Fgx gu & w9 & wegw ag fadwa
FEAT fF @: 307 W1 0F  AT9 qgAT X
fo v n€ :

FIOFFr A [iET,
&awra

e § AzAdE
Treag & a3
dzarts & s
g & frarr
fau & FegmR

e § ARAEYT

¥ 89 F) OF QAR § @, uies
A¥T F var, foAar e ¥ YeF a1¢ 99-
oW G ¥ arg YgwA dar { sy
aigar ¢ fe aq A A&t WP w @
fomr fr sfac 19 &1l & oy #
FTA WEWAR AT IMET A H, a9
gofy agzg & warg fear & aw & e
#Y forr st | gk M H A &) F4-
gor fed)e araf g S qe@s $X
wE Afsragt av AT E qg wET R
fF 3
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"It has been mentioned in the MP's
letter that the conversion of the Viram-
gam-Okha section has been taken up.
This is not correct. The conversion of
this section has not yet been sanctionad®.

# 919 ¥ qoT igan § R o erew deww
adl @ S99 419 A oWy ar qfedd
T9E N 7Y wE T g ? raw AR wif
Y wEEq Hal WART ®Y AT $T geav
W@ qarwT €1 A FT qwar § F00F
wel wEET ¥ @ amA om ¥ femr § fE
agenT AT A 1 ¥ s adza ¥
€17 Y81 qngar & awr ag qw-gefig arq
AZ¥E 7 AR AT A FA A foar A HY
AT A IT 9L FW Qe 77 frar g A%
T A IA § I 12 & AW 9T FHifez-
ZAAT T FETANT FIX AT &R FT
% wrar fraifea £ faar ok e sasr
Igmiza WY FT qY ? quT A @rgd G
2 gEfydy wrger @ I &Y e faa
AT | T 9T 97§37 M A9, §F Fw
fr gma) Wye fear ong, A% @0} Rar ¥
Fgr1 fr gaw) wiet faar s, & afegdiz
Hamzar fr 5 awdsm & wWe
ar gwd e T R arewr ARy IR A9
7Y @d wed fas wad o § T g
qaTe § Fa ANTAF I 0F FrEA I
fargeara & folt adft gv 5% X &, ¥fww
¥ Tay gqez WY g, 93T THE §NW
w8 ¥ wgA SrAar wgar § fr s ase
¥ guga feelt qg ¥ “ivaw fefigama”
w1 11 wfafasy fawar & 7 afy af) fewan
ar smeEr sywar wifge fe ao das Oy
¥ e ¥ fafreex agf § ang fegema &
gemT & AmAg gt § fomar wiw g f
ag w7} a7 2 i wgh 9 sihayiiao iy
qu &, sgt 9T W@ ¥ gy 9% durat
N wn & folt mw #rgd fremd of oo
% | oy gfe A A wr Wiy
TF A% Hat "R &1 eara A war A
1@ fod & gaqr e Rat Srgar g1
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e arg A & ao & af@ & sy
agar g g ag @ fe ghan aww e
frertw” F Ak & =i g A &1 W
¥ Sifcat Hid § 1 anfax ag afat a9
At §, ol fomt S qog & &t § ) 0T
we weraw ¥ @A 9 wq ¥ A
¢ 3a¥ ¥ @ 3o ford ¥ #e FT TRA
g

1969 # 93 aFE UATSIH FT 99
¥ 32 arady WX Ay T 8 fefaas o
g, 1970 # @ WX & A1 172 77 wed
CFITEE F g0 1 37 85 amady wR
T 33 ffiee 39€ gu 1 99 & A A
30 s, 1972 a% & fead a1 2fad)
175 &g wATIEE gm | 87 IaW AR
Ty #ir 35 s g o gad W @Ay
wgTaqy A & 98 ag & % 18016 @Y
&Y stz fHar war faqd 1719 a1 =7
meesofts & fA7% ¥ 112 3170 flo THo &
a1, ¥ =3 NIANT G F HrIAr 94
faary sy A @ oifaa) 9 fgwea s
fasad @Y 21 s ad wre mfeqt H
7z "9 gq § | gyt fedid §, A ad
P ® s mgw g fega Al oy
%9 & foqg 997 #a1 729 I3Q §, =-
ar #¥fasw o & for @ afe @) a0
¥ aroer fegrddz gAar & swawEi @1
SAF A F FIH FT TF |

aqy IR 717 78 ¢ fF wT AT aw
T1 /19%T gW AL & Ay T wArndy gu
# guraaR A @A aff & g% &) 99
& agwgar g ar & &4 wgiem & ) atwe}
w1 IIA FGT AGATE 1 @ AT =
Fogas AET@E A q¥ gu d 1 & g
wigar g 6 @ e d mw ngee
Fpe & fog amed auw # wur wifaw fear
&7 gad X ¥ Ay go wg qawr §
waer g Ao e wgewr oty & o
fer qt gy @R w § v amw’ gE

fiFar 91 nFad ) WA F fasg @A
99 AFETA av Gy a1 | qfew I fam
Mgy faras ssmw & ofa & W3
v T Y fawe fear a3 g @
wgET Agreat afdt @ A EF § oI
TATY g ATEAT I Ao A §, 37 IfCEr
&Y A ar § o« wgrear At & 9= e
A yFgE A WA fawm F F & ofw &)
arefagl st faem faar wm, ag &7 =
g1 a2 ? &% Fd Ageq ¥ {1 § I8
&fam, amme, w1 Iafeqa fear 1 o= ad@
T T& Fgr fF AR wawEd w¢ fear
ST | 97 AY AT TF JE FIEA 97 @
& e A 341 W@ & A7 FTH H9HT qE
A ST WA T qg A T IT FH-
wifeal & A 47 ad) F@ ? gA% @
AFO FA K T T T a9 w1 FAw
aEY grddy ?

MEaR &1 N =T g &, ag
aqdY freq &1 9a¥ Fer Fzxd o gt ax
fadta wgigg & aaa § o aga asRa=y
dF FIfE gF ATR O T %9 T
%1 fagat gEr 97 & wfwa & &= 29
aglat famae srzesy 777 & @@t o
AEFT AT §X IR w1 f& o agwmg
Y zaQ g TEET T faar qrant w
gfiger # NZAT 71 A7 S T N @
frar | TRA T FF W AR sarA Y
faar sl s smwmaa fear B 3@
QEAT H aff FAr J1gaAr Wl gawr ag
@ T | AT a8 S w1 a7 R aifis-
feedfee grzow WY agf &g odt 1 2
Ik weE § 1 A FEr @1 R gad oFa-
Fua &1 ag wifaa #3 | & o=t w@m
¥ e wrgar g 6 ase qa gun s
TA q@ FT SO W qAr qv 7 |if-
fietfes o 799 F foq amqd frmve a-
my, TR ¥ owder & fod o
arfaur fear 3 ? & wgarg” fs gg qe
welt RERT WHW T |
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[+ <fag v qiE ]

FATR qgE MWL § gHAST AR
9T g §f gefidza @7 Wy § awt
9T g% AT fygor 4 atq A ot @ @
afw ot aF ot Agy awar qar g o
ag A gerare ¥ A ¥ firadr qT N qF
ara< fear aarn wifgd | 99§ AREAY
& & o7 saT fowr aEmwn s ag
aga ifww omr ) oncdt & o= g et A
aidr g A few dm @Y war ¥ q«
w1 foe gfews @ wrar § & s
T g fr Wt afiew @@ daww #OW
ag N g¥ A9 ) 3@y gr AT A A7
qfcfeafial #1 2@ go awe § sfqar
4 |

a9 & #3 gadHuT & a1 ¥ g
FEATARATE | GEH A W A grew H
Wt aftT argx W #gr § 1 W wETW X F
qr f gedvaa g A TG & IERT
gﬂ;ﬁ%mw@wﬁfmwmaln
Aad Y NER T oF FIFaT Hq H
e SFET 1 @rar | §Y FrE 4w A
A w3 o oYX w71 fF T SR §) Hel
ageT AT warwy & qw w9 fRar @
g6 W9 Y 17 a9 oFaw § ewgr
qr | W RGN F1 AYE IAL A AW
Yl W @d ¥ o ww A o
affr $f Sax A Fmr 1 aw
gAeT Sww arar § fF @ gelwwA
#faa ge g ¥ o W § | W
wRven & gi wga § fe qew 4 § gawww
A wrf ot g, e o orge § A
AT TR AT AARAA EF Aw IA
¥ ot 17 g §wreY uwmdw ¥ W wmf
wift 1 ag W TqT ] qg I g g9 §
W AW AT I AEET U AT AR
TR @ § | T N7 WY T A W)
gAFUA 3 & qT T &1 gW WA
FgneR § 1 gww dw ow adw ¥ &)
ggear Mt s s AR qw ada AW
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w1 wré wregafy g, ag frar o, e
¥T SEFT E1NT | TW NFR ¥ g% faw
o faam ¥ wg & feq wreArd of )
o oy AW S\ W A 9w @war &
T oM A AWAR MW ¥ &5 W Wy
R e amzfual & mfeat § 23 &
forq g ot 7 fod, 77 7t 99 @sar &
7 g% onfew fags s +@f sqandd
M ugarNargEd Iy § 7 W
1T FET AFW A FMCY I¥ IF W AR
WY FT WO AFY A G

uF sifaw @17 g &7 & Furd s
g ot focdt fafree 3 & § o ooy
T I He@AAr ¥ 0 o4 qAa§ 0k
) gnRd A A foxd @, gaer @
fear s | F%EY F qoAt Fend & wgr ar
fFmyaEdian"mas gn & & amd
Tad o Fwar few gu @ 1 oF qwr weY
qERT A ITFT TUT UL A &¢ Ffow
1 g ¢ fe g9 giend W Segia o
forq 9 aga uTaT gar | ¥ @ agt &
sl{om o § TR AR WA NI @
&, sgAhersvaT 71 @ §, swhHamE
&1 oAt F40 gu § 1| A W @ aw
FY AT vt } 9UwY qAT WA E) ¥ o
s WY g, TR g ¥ fen ag
G Ao AT § Foew
w1 o #1 oy Rz w3y > §
gt ? # fragasarg fr ¥ feafyr
A1y w1aw w¢ foa feafa & &Y 0% &
zwmaww%mqﬂﬁqumm
mAwRE)

SHRIMATI JYOTSNA CHANDA
(Cachar) : Before inmitiating my observations
on the Railway Budget, I seck wyour
indulgence to express my sincerest thanks to
the Prime Minister for her handling the affairs
in East Bengal which has now taken birth as
a free, liberaled, secular, democratic and
socialist Bangla Desh. 1 also convey my
hearty thanks to the members of the Armed
Forces in the land, air and the navy whose
gallantry is the pride of us, I also extend my
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thanks to the Defence Minister and other
Ministers of the Cabinet who have contri-
buted to the great cause. 1 express my
condolences fer those who have laid down
their lives and my sympathies are with those
who have been wounded or disabled in helping
the Itberation of Bangla Desh.

1 come from a district which has a
common boundary with Bangla Desh, and
which has experienced subversive activi ies
mostly in railway track. I have a feeling
that this district has to bc combed out in
search of unauthorised arms, infiltraters—Pak
agents, if any.

The Districtof Cachar is isolated from
the rest of India though it is a part of
Assam, It is surrounded by the Mizo Union
territory, Tripura, Manipur, Khasi and Jaintia
Hills, Noith Cachar 1lils and Bangla Desh.
The raif ink with the plains of the Brahma-
putra valley is through the North Cachar Hills,
and the 10ad link is via the Khasi and Jaintia
Hills. The oniy rail link through the hill
section has two passenger train services, one
from Silchar and the other from Dharmanagar
in Tripura via Karimganj and Badarpur,
which was suspcnded for a few months when
subversive activitics were going on by Pak
agents last year.

So, practically the communication with
the rest of India is causing great hardship to
the people of the District of Cachar whose
present population is about 18 lakhs. More-
ever, Tripura, Mizo and a part of Manipur
are dependent on this line of communication,

The House will recall that [ have raised
the question of incrcasing the number of
passenger trains on many occasions, but this
had been negatived due to the damger of
Naga trouble. The Naga situation is now
precaptibly better, and I see no reason why
the night plying of trains cannot be resumed
through the Hill section of the N F. Railway.
If the hon. Minister visits that area, he can
see the plight of the passengers who go by
that line. Moreover, the bogies which run
in this line are of Victorian age. Maintenance
is also not satisfactory. Usually the trains
run late. The passengers who want to go to
upper Assam do not get immediate connec-
tion, but have to spend the night at Lumding
where the waiting room is not only insufficient,
but the toilet is such that the less said about,
the beiter, It seems they are mot human
beings.

Lumding has been made a Division, but
so far no significant development has becn
made in that area. The employees have to
use the community toilet, The houses are
unhygeinic, without proper ventilation. The
newly constructed houses are of the same type.
1 would request the Minister to change the
old policies introduced by the Britishers and
modernise them as far as practicable.

The hon Railway Minister has given
much attention to conversion to uni-gauge,
which is a good idea. In his Budget speech,
he has mentioned joining the north and the
south by broad gauge connection, But he
has not cared to mention any thing about
joining cast and west by broad gauge or metre
gauge line. He has totally denied the demand
of the people of the North-castern Recgion,
though we people of Assam, since long, have
been demanding extension of the broad gauge
finc from Bongaigaon to Gauhati, if not to
Tinsukia. Do the Government fecl that simply
by granting Staiechood or Union Territorics
1o some people of the North-castern Region,
they will develop without proper transport
and communication facilities ? Some of these
States and Union Territories have natural
resonrces which were never exploited all
these days.

The House will recall that for the last
ten years, I was trying to impress upon the
Government to take up with the Planning
Commission for survey work in the plan
programme for extension of railway lines upto
the foothills of the Mizo district and Manipur
via Silchar. With regret, I have to admit
that no consideration or attention has been
paid in this regard as yet,

The hon, Minister has stated that the
Metropolitan Transport Project, Calcutta, i.e.
an electric underground Railway from Tollygunj
to Dum Dum covering a distance of 16.43
KM with 16 stations, is before the Govern-
ment for sanction. But he has not given any
indication when it will be sanctioned and
when work will begin I hope he will kindly
expedite the matter to give relief to the people
of Calcutta.

I am happy to find that imporied require-
ments have gone down from around 30 per
cent to less than 9 per cent.

Freight has gone up by this budget. Iam
afraid as to how Railways will compete with
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road transport traffic, which is quick and
perhaps less costly. Increase of [reight will
hit the common pcople of the country., So,
1 request the minister to give a second thought
to it.

As I travel over our Railways, I noticc that
nowhere are there any trees on the land that
belong to the railways on either side of the
tracks. Such land extends to several metres
on cach side and the total length of the
railways in our couniry is 60,000 KM,
if 1 am mnot wrong. I wonder why
we cannot have trees on this vast
stretch of open land available. This land
should be the right spot for VYana Maholsava
cach year. We would nced muie good timber
in the years to come. If a number of sapling:
of the right type of trecs be planted every
year ncar each station of the railways, we
shall have a rich source of timber soon. If
cvery station master is asked to plant and
look after saplings over a strctich of one KM
from his station on either side of the track
in the first year and if another KM is added
every year, the additional burden of work on
the staff will be neghgible. The problem of
afforestation is a secrious onc and I felt that
the railway administration could play a signi-
ficant part.

May 1 suggest that low-lying arcas on
both sides of the railway track can be given
on lease for paddy-growing 7

AN HON. MEMBER
himeelf has mentioned it.

: The minister

SHRIMATI JYOTSNA CHANDA : 1
hope he will implement it. It the budget an
amount has been set apart as Welfare Fund.
1 think this is meant for the welfare of the
employees and I hope it is properly used.

Before I conclude, I feel it is a part of my
duty to express our hearty thanks to the
railway employees of all categories who had
worked so hard for the liberation of Bangla
Desh.

With these observations, 1 support the
budget.

Wt gewl Tw & (ggA) ¢ e
TR, TIN g 7 3wy fafre age wY
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7z 392 o ¥ & foy aw ] wgar
g | % Aoz It arq g Tr gark gt ghaar
wT ¥, oferar W § q7@ wsft WA wgA
g1 ag 3l M, 1972 F1 60,050 fFerdiez
g gt | gfaar Wt & 9 AFET 9@
I (T w15 A g0 T Q% @
10 garT, wifeat garl agi w@dar €1 6
wra Hifew 27 A @ sTar § AR
7066 TEF IT IFT WAL |

MR. SPEAKER : He may continue his
speech after lunch. [ hope at least all these
hon. Members who are present will come back

after lunch. Otherwis2, there will be diffi-
culty about quorum,

13 hrs,

The Lok Subha adjouraed for Lunch till
Fourteen of the Clock

The Lok Sabha re-assembled after Lunch
at scven minutes past Fourteen of
the Clock

IMR. DEPUTY-SPTAKER in the Chair]

RAILWAY BUDGET, 1972-73-GENERAL
DISCUSSION—Contd,

MR. DEPUTY-SPEAKER : Shri Mulki
Raj Saini to continuc his speech,

st gewT W @ ITrenyr wERMw,
sar f5 oy daeT & gfeas § o @
fe wrea & 71 wfawa &iv s &9
ooy arey atae) fexei & @ @ &)
aaT & fou o) srwEs awgd § forAa
srg & WY &7 fruar dzq1 8 S8 e,
g, Az, SdH, Tar—ta e &
T wo i § o s | 1950-51 ¥ 582
sfowa 4 s forad s 45 sfqwa
dY | g 9F1T 1970-71 § agw ¥ weqd
798 sfwa Y 7€ T I TPHT 68°6
wftrra & €

&l 0% ¥ R arw g Y e
firen & §—urg & o, doe o alie
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faore & gor) W 9200 wig ¥ g,
1300 s a7 T 1765 fawelt &
o | gfeqrea & gae miw fesr Al
W 99 & Ieda § wadF1, Farer, fadq
T, wEA Y Wy ¥ afuw ¥ ooy
e WA W W a8 w3y 8 e
7 ot 34827 FNT w90 &4 2@ N s
g JEY AW YIET 1 IWIC )T
mad fruar % agw & wodt #Y g
fg o @At WG H 152 $QT w9T T
srard AT &1 1078 FAq3 gurd e
aifea &, AT=A =37 917 FqT, w21 2 56
§% wfa avelt &YX 5 87 4% sfr fafes ==
frafizz wiet 21 38 59 3o &7 §
armifas aifaca & o gl WT 93 124
FOT &1 WT T2GT 8, 61 FAT TIAT &7 3T
qT AFA A1 FETH —WTATA, F1A=T, R
qT Y7 54 AT w747 FAATE FT3A 9T
qear § 1 8 AT wo fAafy &7 177 gv3ay
#F ik ¥ frams 97, AT 125 %0 7fa
%9 A9@ ¥ 124 F0% 5o &7 grafas 3ifreg
WA gL qEa &1 23 FAT Fo ITY FA-
Frfeat T 3% ofead & Ay wemw
uz, ¥ar, foen et gfaged 9 &€
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s iFTogr gu ¥ ™ fod odz A
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¥ i Far wrgeY #Y arq § wg 70 § gAY
KT ¥ 60 'Y Fager frmm for a3
Fga o0 fF g 919 & g dT 9 W@
fed Yz ag are ol | X9 q<g #Y g T8 @
W & gw gmmw § oo wiea #@Y
g M feRT I @S AT A X I &@ =
grfme #Y AT FNX sregrem o faar,
A ¥e1 fF o7 fom w7 ardy fawrad
% | A § Toar aT 9N war fs A
darfafes 39 g1 anY 97 99 9T faarg 81
qFd £ |

SHRI K. HANUMANTHAIYA : With
your permission, Sir, I would just like to go
out for onc minute,

MR. DEPUTY-SPEAKER : All right.

=} fo1 ¥« ¢ waa oy ; & w9 A8Ey
¥ gy Fem fr Frd) e sl
Y Fgt AT AT g wfiRdy 97 |

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : On a point of order. 1 under-
stand that the Railwav Minister has to go
out for some urgent call But they have
56 Ministers on the pay-roll, and the people
are paying for it, and today in this House,
when such an important debate is going on,
there is not a single soul fiom the Govern-
ment herc 1o listen to the Members' speeches
This is a ridiculous thing. This is how this
House is being treated with utter contempt,
Let the debate be adjourned till such time
as some Minister is present here.  There
should be somebody from the Government
to listen to the speeches.

MR. DEPUTY-SPEAKER : The hon
Minister has told me that he is going out
for just one or two minutes to take some
medicine, and I have allowed him. If he is
not present for one or two minutes, it does
not matter......

SHRI JYOTIRMOY BOSU : But there
are 56 Ministers, and somebody should be here
from the Government side. Othor Ministers
could be present. The debate should be
adjourned till such time as the Minister comes
back to the House.
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AN HON. MEMBER : Now, he is coming
back.

SHRI JYOTIRMOY BOSU : Now, the
hon, Minister has come back, and the hon.
Member can now resume his speech,

ot fnx vizx s amw - & AT Y
Fqg wE€m f wad # O wd ataeh
Y NFY & fou ara fed) fardyarg amasy
F) d91q F A AT AN FOF I AP
T N gigeT T W far § N
T FTAN F1 RIOT F2

1971 % 713 g€ fagre ® | 39F F1W0
WY MET weaf | AwAe grf ¥ WY ez
T 3 fza ¥ AR e ginee
ST AT W WIET dY qg A gy 1€ | qAT
AT AT TF A @A AWAT & 4G OF
qEFz Az FY1W@T FARET A D
awy 78 four § 1 a3 =affm wrad) wam
v e Ay wER ARy
grfoar aF @I THV A AT &Y
97% AAT § WIAGY GF oA AECT I4qT 97
39 @f fawrar fad 1 g0 &0 TT@r 4T )
Iq% qIX T 1§ & gUY AFET J gafar
aF WErW 9% @07 aw I fFuar ¥
sqr & faar man | 39F g A 7 ITWY
AAAY I\ AT § aw WY §F w1 SwAT §)

DR SARADISH ROY (Bolpur) : There
is no quorum.

SHRI JYOTIRMOY BOSU : What is
wrong 7 There is no Minister and there is no
quorum. This is the result of the massive
mandate,

MR. DEPUTY-SPEAKER : Shri Shiv
Shanker Prasad may resume his seat for a
while, There is no quorum. The bell is
being rung —

Now, there is quorum. The hon. Mem-
ber may now resume his speech.

st e S anw ;W B

AT { TRIW TS WA R W)y
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Tq w1y § a7 4T 9 § YT I9Ey FWg
WA QANAT QF GAT T FT w2r
@ W@ &1 9EX rgdzT WY A 8 a4g
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wfegie ¥ Y fvwa Y gu aqe
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fzar war o a7 aF oY 9g a+g 9t § )
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aYew aret § 1 Afew ag agay? FWS
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71 foar ar #ff7 g8 g& @ fv svwr o
3w qF faar sad @ ¥ 8 garEl
FT AFITe4® I f2ar ) I=E F@T fw
ARAYT FWG G @ WA AGTAT F2UA
¢ wgt ag W AA FFA E, TA AT AR
9T FA1G A A1 FAF FEA T AI & A
Agf gar ¥ sz g fr wew g A1 &7
¥ 3 dmg ¥ Az wim AE & FUAT
A2t oa 39§ IFA) AT A F A WG
#t Mg FMST TIANT B ARIR WS H
Tramy A1 sqarqn &3 afy enfar @ik
Fraua oY ga fefawde dewidT @ gaat
#irT & #3%e § 7 Ay A A% )

or avarg & 6w aig ¥ fwx
qgw AW WA AHT & ANA AS iy
sfegre ¥ a0 aw it § 94 q@ A
wr &7 fear 17 A wgdw @ fRoag
Tgq srreas wE § @R TR @A
TgT WE § | AIT IR G AT R
A 3w fog af g@d wmawqr &Y wg
frr & adwT awar €, THET ager A

g |

§ ot s § 5wt afiew &
gar} ax agrgyfagEs fan 537 )

SHRI S. A. KADER (Bombay-Central
South) : Mr. Deputy-Speaker, it is with mixed
feelings that [ rise to speak on the Railway
Budget, mixed because the Railway Minister
has not spared the citizens of Bombay and
Calcutta in his proposal. The day before
yesterday after his announcement, 1 received
a telegram from Bombay asking me too see
that this enhancement of rales or rationali-
sation, as the Minister calls it, is abolished
or else face the commuters,

Now, Siy, you can understand the feclings
of people in the city of Bombay regarding this
enhancement of istes in the season tickets.
His predecessor had once gone there and seen
things for himsell the conditions under which
the commulters, specially the third class
commutiers in Bombay, were travelling day in
and day out Even after sceing for himself
all these conditions two or three years before
there is not only no improvement but the
conditions have worsencd,

Now you talk of subsidisation. You say
that the suburban trains are being subsidised.
I am prepared to assure the Railway Minister,
give proper facilities to the commuters of the
city and we shall be with you if there is an
incrcase in the rates But without giving
any facilities, without listening to their troubles
they are undergoing day in and day out, you
arc talking of rationalisation of rates, because
yOu want some more moncy.

Sir, I would strongly appeal to the Rail-
way Ministcr to reconsider this aspect in the
light of what I have =aid. Hc should be
prepared to give more [acilities where the
preople travel under human conditions. But
they do not travel under human conditions
now ; they arc like sheep, and those who are
travelling in the third class compartments are
doing so at the risk of their lives. 1 would,
therefore, appeal to the Railway Minister to
reconsider this, and after giving facilities,
they may think of enhancing the charges on
the suburban (rains.

The railway bas to be looked at from the
national point of view. It is one of the
unilying factors of our country, The railway
lines run from Pathankot right down to
Trivandrum and from Calcutta to Kandla, and
80 the railway is & unifying institution. It is
such a vast network of organisation that we
have to judge its performance from that
point of view,
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Sir, about 60,000 k.m, of railways lines
are there. About 10,800 trains run per day,
out of which 5,200 are passenger trains. It is
a huge thing ; there is no doubt about it The
number of passengers is 6.0% million, out of
which 50 per cent are suburban passengers.
Electric locomotives and steam locomotives
are about 13,300 in number ; it is quite a big
one, but mot in comparison with other
countries. The department has provided us
with sufficient literature, and we can see the
comparison between other countries and
India. But they do not give comparisons
which are adverse to us. In the United
States of America, for instance, the loco-
motives on the rails is about 36,000 a day,
while we have got only 12000 or so here.
For all the other countries I have not got the
figures, but these are the figures that I came
across. So, when comparisons are made, it
is better that both good and bad comparisons
are given. Not only good comparison which
suits us but other comparisons also should be
given. I will come to that later on.

Having said that, I would now point out
that we employ 1.7 million people including
casual labour throughout the organisation in
the railways. It is a vast network no doubt,
and they serve the whole country from the
commercial and the passenger traffic point of
view, The performance to that axtent and
with such a network, under the conditions as
at pre sent, should not be considercd absolutely
unsatisfactory. I would not say it is satis-
factory, but it should not be considercd
absolutely unsatisfactory, To that extent,
I am going to concede, But, at the same
time, there are so many defects which we have
to consider,

The Minister said that he wants to
rationalise the fare structure, Before ratio-
nulising the fares, let him rationalise the
service itself, The service or the administ-
ration, I think, is a tophcavy administration,
For example, 60 per cent of the administrative
expenditure is spent on pay alone ;now, ina
private firm or in an industrial undertaking
or even in any other undertaking, the amount
of wages should not exceed 30 to 35 per cent
of the total income,

SHKI JYOTIRMOY BOSU : It all
depends ; if it is a labour-intensive industry,
it is different.
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SHRI S. A. KADER : I am coming to
that. Herc, a labour man has spoken. 1
say you must judge it from the national point
of view. 1Itis not a question of labour ; it
is a question of the country's asset. Where
over Rs, 3,000 crores have been invested, it
has to be properly utilised. Labour should
be paid in full, but it should not be extrava-
gantly paid. That is what I am submitting.
There should be rationalisation. I am quite
sure that as far as stafl is concerned, the
railway staff is overstaffed.  Otherwise, 60
per cent of the administrative expenditure
will not go into it.

SHRI JROTIRMOY BOSU : With casual
labour, it is otherwise. There is a population
of five lakhs of casual labour. (Interruption)

SHRI S. A. KADER : Not five lakhs,
You justread your figures. These interrup-
tions should not be counted in my time.
Now there is the Railway Board. The Rail-
way Board, T am told, has asked for a large
amount. The amount that is asked for is
about Rs. 1,60,00,000 for the Railway Board
itself. We do not understand what is exactly
the function of the Railway Board, Are the
zonal managers there only to carry out what
the Railway Board says 7 All these things
should be gone into, Last time I said that
the necessity for the Railway Board should
be thoroughly examined. I feel that it is
like a lump on a body ; when there is a lump

it reecives from the body ; it does
not give anything to the body........
(An Hon. Member : Cancerous tumour)

The Railway Minister would be well-advised
to give consideration to this aspect and
satisfy himself as wecll as this House if it is
absolutely necessary, and if it is not, let it
go lock, stock and barrel and let us have some
other decentralised arrangement. At present
it is too much of a centralised agency. The
zonal managers have no powers. If any
party wants a wagon or a compartment at
concessional rates, the Railway Board has to
approve of it before the General Manager of
the concerned railway could give it. Why
should it be so ? Let them prepare a list of
youth organisations and other organisations
which are entitled for such concessions and
authorise the General Manager to issue orders
on the spot. Of course marriage parties are
given certain facilities, There should be
complete decentralisation in respect of ajl
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subjects, exccpt a few like planning, extra-
finance, etc.

I come now to ticketless travel. My
experience— possibly the experience of other
Members too—is this. When you leave the
train and 1each the gate to go out the gentle-
man standing there who is supposed to collect
the tickets does not ask for it. A number
of times 1 have found that my tickets were
with me- pot after becoming a Member of
Parliament, but before that. Nobody cared
to ask for it. This laxity in supervision
causes tickeiless travel. If at the checking
point tickets are not checked, people are
induced to travul without tickets, because
only once in a blue moon they will be caught,
otherwise they will go scotfree. The hon.
Minister and ilus Parliament arc keen that
things should improve. Is the Administration
cqually keen 7 If not, what is the idea in
saying that it must bc done ? This raises
a more fundamental issue  The Administra-
tion is so well piotected that whatever they
do by way of laxity or corruption, nobody is
there to question and if any action is taken
it becomes justiciable. Twme has come when
this House should consider whether depart-
mental action should be made non-justiciable
by amending the Constitution. That alone
will improve the cfliciency of the Adminis-
tration. With all the intcrest that thc hon.
Minister takes, he will not bc able to root
out all these things unless the departmant has
got full power. The immediate superior
should have full power to take disciplinary
action ; then alone Administration will
improve, Otherewise, it will not improve in the
foreseeable future.

The Western Railway in Maharashtra is
about 140 k.m. long, but the Weslern Railway
head office is in Bombay, at the tail end, I
wonder why there should be some officcs in
Bombay, Delhi etc, These offices should be
removed to some other places. If the Govern-
ment does that, there will be no financial loss,
possibly there will be financial gain, because
the price of land in the city of Bombay is
30 high that the Government will not be put
to any loss. At the same time better
amenities can be provided by the Municipal
Corporation or the Government by utilising
those lands. Ewven the factories which are
there should be removed.

Last time also I raised the question of
the rationalisation of the running time of

trains A train starting from point ‘A" has
to reach point “B” in a certain time at the
given speed, if everything is all right. But
generally an hour or 1} hours extra is
allotted, but this means a good deal of wastage
of public money. We are running 5,200
trains a day. 1 onc hour can cost Rs. 1,000
by way of this extra time, we can calculate
what a huge amount is being wasted. I
would like the hon. Minister to give serious
thought to this, that a large chunk of finance
can be saved if trains are made to run to
schedule by curtailing this extra time. Last
time when I came by the Frontier Mail, 1
found it was before time at cvery station, and
even at Mathura it was before time by 1510
20 minutes, but then it was slowed down so
that it could reach Delhi on  time,
and not carlier. So, the excheguer s
losing because of this extra time, and it must
be investigated and put right.

In the Marathwada region there is a
proposal to have a broad gauge line between
Manmad and Kachiguda. It has already
buen surveyed. T think it should be taken
up immediately and completed as quickly as
possible. A survey of Aurangabad-Sholapur
linc has also becn undertaken, and that line
also should be laid »oon.

We find from the Budget that there are
s0 many schemecs of expension of major
railway yards, When we are talking of
converting metre gauge into broad gauge, why
should there be unnccessary expansion on the
metre gauge lincs. This matter should be
taken into consideration.

All honour to the railwaymen who fell in
Bangla Desh struggle, we ate proud of them,
but at the same time, let us see that their
familics arc given cqual trecatment and coms-
pensation to which the armed forces are
entitled, There shoud not be any difference
between the two. We should see that those
who have suffered on that account are properly
looked afier by the railway administration,

SHRI A. P. SHARMA (Buxar) : Sir, 1
supporied the budget proposals last year be-
cause it was according to me based on serious
business propositions. Railways are a
commercial undertaking and at the same time
they are a public utility service. From the
commercial point of view, it must run on
business lines. 1n spite of the fact that last
year it was displeasing to certain sections of
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the people, I supported it because the Railway
Minister came out with a bold proposal to
increase the fares and freights. From the
very beginning, I have been saying that if he
wants a surplus budget, there is no other
alternative and | am glad he has stood by it.
This year 1 have a greater reason for suppor-
ting the budget because he has gone from good
to better and said that he will not go in for
borrowing. It is quite justified that he has
come out with proposals for rationalisation
of fares on local passenger trains and ficights.

Having said this, I would also like to point
out certain shortcomings in the budget, I
am aggrieved that for a number of years, as
labour representatives on the Riulways., we
have to keep on repeating the wame story
every year at the time of the budget, We
have been talking about workers® participation
in management  This is considered to be
new in this country, The President of India
mentioned i in his Address to Pailhiament
last year and we were hoping that within  this
year, this scheme will find a concrete shape
especially in an undertaking like the railways
But T am sorry to say that nothing has been
done so far, in spite of the assurancc given by
the minister last year on the floyr of this
ITouse while replying to the budget discussion.
It seems even today consultation with labour
is considered to bc a great favonr., 1 may
say boldly here that this is an out-dated
notion, Consultation was considered to be a
great thing in the past, but now the workers
are not satisfied with consultation ; they want
actual participation. This is the usual practice
in most of the advanced countries. When we
are following a socialist policy, I do not know
why this should not find a place in the budget
speech,

Much smaller undertakings thar railways
have gonc far ahead in this regard. They
have started participation of workers in
management right from the plant level upto
the top management level and quite a few
Directors have been appointed in those under-
takings,

SHRI K. HANUMANTHAIYA : So far
as the participation of the workers is concer-
ned, would the hon. Member be satisfied if
some Direciors are appoinied from among
the workers 7
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SHRI A. P. SHARMA : That is one of
the steps.

SHRI JYOTIRMOY BOSU : So far as
1 know, in the Railway Board the policy is
not formulated by the directors, unlike the
Board of Directors in a limited company where
the dircctors are the supreme policy-making
body. In the railways the set set up is quite
different. So, what does the Railway Minis-
ter exaclly mean when he says that he is
willing to appoint them as directors 7

SHRI K. HANUMANTHAIYA : I am
asking the hon, Member whether he will be
satisfied with that.

SHRI A. P. SHARMA : It is not a
question of appointing a few directors here
and there. The full scheme has to be worked
and implemented right from the plant level
up to the top management That is what 1
meant by workers' participation in the
management.

Then, 1 tolally disagree with the hon.
Mcmber who preceded me when he says that
the railways are uver-stanl:d. According to
us it is under-staffed. As a matter of fact,
the responsibility of the Indian Railways has
increased tremendously, So, we from the
labour sidc have pcen complaining that the
workers are over-worked and we have been
saying thal the rwilways are not over-staffed,
In oider to appreciate the whole position we
have to understand the whole expenditure
pattern of the rallways and what is the pro-
portion on account of salaries and allowances
to officers and men.

DR. SARADISH ROY : Sir, there is no
quorum in the House,

MR, DEPUTY-SPEAKER : The hon.
Member may resume his seat. The bell is
being rung..... Now, there is quorum. He
may continue his speech.

SHRI A. P. SHARMA : Then the pre-
vious speaker said that the officers should be
given more power. 1 do not think they
should be given more powers because they
have already enough powers. The power
that is nccessary to deal with the people and
carry on the work is already with them.
Therefore, I do not agres with him when he
says that more power should be given to
them
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15 hrs.
SHRI S. A. KADER : On a point of
explanation. I have not said that more

powers should be given, What I have said
is that departmental action should be made
non-justiciable.

SHRI A.P. SHARMA : 1
glad.

am very

SHRI JYOTIRMQY BOSU : How de-
mocratic ?

SHRI A. P. SHARMA : Regarding the
performance of the railways, 1 hope, the whole
House will agree and the country knows that
during the last Pakistani attack what a diffi-
cult job the railway workers n this country
had performed. They had not I2gged behind
any person in this country Bul in return,
what iy the recognition (or their hard work 7

When I was going through the speech of
the Railway Mumister, specially the chapter
that is devoted to labour relations, I found
that (he Railway Minister had been good
enoutzh to appreciate the work of the railway
employecs and also the labour relations  But
1 do not find anything new. There is no new
approach,

In the last paragraph of his speech he
says 1—

“Men and maleriuls make the railway
system.™

1 am quoting from the specch of the Railway
Minister—

“‘Materials have to be renewed and moder-
nised. Men have to renew and reinvigo-
rate their spirit of service.”

What is there for the railway employee ?
What is the new proposal that the iailway
administration has come out with to reinvigo-
rate & mew spirit of servicc among railway
employees 7 The whole old sysiem of person-
nel management, labour relations and every-
thing is being continued, repeated and carried
on again and again. If at all the railway em-
ployees are doing their duty loyally and faith-
fully In normal days and also in difficult days,
in the days of emergency when the country is
engaged in war with another country, it b
only out of sheer patriotic fervour that they
are carrying out their duties under difficult cir-

cumstances. There is no encouragement so
far as the railway administration is concer-
ned.

When I talk about workers’ participation
in management, I am reminded of the fact
that the railway workers are (reated as ser-
vants, nat of the nation but of a particular
department or of a particular management.

DR. SARADISH
quorum, Sir.

ROY : There is no

SHRI A. P. SHARMA : How are they
going to fvel that they arc also partners in
that great undertaking ?

MR. DEPUTY-SPEAKER : 1 have to
interrupt you again. I.ct the qurom bell be
rung

Now there is quorum.

Within hall an hour, we have had to call
for quorum three times. 1 do not know whe-
tber the Members are really serious about
transacting the business today. The Deputy
Chief Whip who was here is also not here. [
would like to know from the Government
whether they would like to carry on with this
debate or not because I do not sce any scrious-
ness about it. ‘The debale has been intercap-
ted three times within half an hour. I would
like the Government to indicate to me whether
they can ensure quoium so that we can trans-
act the business and, if not, then we have to
do something about it,

Shri A. P, Sharma to continu - his speech.

SHRIA. P. SHARMA : What I was
suggesting was that if a vas' number of rail-
way employees in this country exceeding 15
lakh people employed on the railway are made
to fecl that they are equal partners in the
running of the railways and alvo the owners
of the railways, as citizens of the country, the
workers' parlicipation in the management
schemc has to be implementcd by the Railway
Ministry.

Then, I would like to mention one or two
subjects which, as I said, we have been men-
tioning again and again every year. There is
the personnel management departmenrt in the
Railways. I have been saying again and again
that there is practically no personnel manage-
ment in the Railways. Anybody can be put
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in the personnel department and carry on the
work. It has been surprising to us and it will
be surprising to the House that the officers who
are considered surplus in their own depart-
ments are put in the personnel department
Sometimes. when they are not considered sui-
table in their own departments, they are put
in the peisonnel department There is no
training scheme. Anybody can be a personnel
manager in the Indian Railways Such a big
industty like the Railways managed by the
Government of India should at least lock at
the other industries. if not, the public sector
industries, at the private sector industries as 10
what an efficient and suitable personnel mana-
gement department they have,

It has also been suggested by labour again
and again and 1 am suggesting at the time of
this Railway Budget that thete is the necessity
of cicatmg a separate cadre ot personnel
management in the Indian 1ailways right from
the divisional level upto the Railway Hoard
level, Unless and until this 1s done, the
workers® grievances will never be redressed in
time, They are not only delaved but some-
times duc to lack of understanding of the
actual problems, diflicuit.es are created, There-
fore, 1 hope, while replying to this debate, the
Railway Minister will at least this year con-
cede some of the points. Otheiwise, of course,
we have no other alicrnative but to continue
to repeating these things here and on different
platforms in different forms

Again, from the tnterest of my own State
and also from the interest 10 two adjacent
States, we have been demanding a separate
Railway Service Commission to be located
somewhere in Bihar, either in Paina orin
Danapur I rzmember, when Mr S K
Patil was the Minister for Railways, pracli-
cally, he considered this point and, as a 1csult
of that, a small olfice had been opened, with an
Assistant Sceretary in churge of that office  at
Danapur in the Eastern Railway. 1 have been
suggesting that, even if there is any financial
difficulty, this can be at least a one-man com-
mission. People from the adjacent areas iike
Bihar, U. P. and other arcas have to trawvel a
long way to Calcutta becausc it is an All-
India sefvice, They should be saved from
this trouble. This has not been done so far.
I do not know what is the difficulty. Il the
Ministry or the Minister finds some difficulty,
then we should be told what is that difficuly-
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Woest Bengal has gota S:rvice Commission
in Culcutta ; it is a full-fledged Commission
with three members. Bombay has gota Ser-
vice Commission. Madras has got a gervice
Commission. I am convinced that, on the
basis of the mileage of the railways running
in that area, we should have a service com-
mission there, I do not know why it is not
considered feasible, We must know what is
the reason, whether there is any financial
difficulty, whether you do not get suitable men
to man the service commission. (Inferruptions)
The one that is there is like a posi box for
recelving applications ; there is an Assistant
Secrctary to collect the applications ; nothing
mote. [ would request the hon. Railway
Minister to consider this with all seriousness
and let us know why it is not possible. Al
least we should be satisficd so that either we
drop this point or we have it,

In the Railways the workers arc very poor-
Iy housed. There ar¢ a large number of
worhers who have not been housed so far. 1
made a suggestion to Shn G. L. Nanda when
he was the Rauway Minister that the Railway
Mumistry should preparc a housing scheme
under which Railwavs  were not required to
spend anything. It is the workers who would
cither borrow money fiom their Provident
Fund or take housing loany which are giver to
government scrvan s and will build their own
houses.  But the Railways have to acquire
the land for the housing scheme and there
should be housing colonies, If any difficulty
ariscs in managing this scheme, I have also
suggested how this could be overcome. [ have
suggested that also 1 would request the hon,
Minister to consider  this point. There are
certain difficulties if a railway employee con-
structs his own house ; he has to face a lot of
difficulties, lace a vigilance inquiry, CBI inquiry
and so on  Under this scheme no difficulty
will be faced by the employces They will
have the loans or land from the scheme and
will construct their own houses. Later on,
after retirement, if Railways want, thcy can
purchase those house or take them on hireand
utilise them for serving railway employees. I
want the hon. Railway Minister to re-exa-
mine this <cheme and try to see that a housing
scheme is introduced under which most of the
railway employees are able to own their houses
before their retirement.

MR. DEPUTY-SPEAKER : Now this
should be his last point. He should conclude,
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SHRI A. P. SHARMA : This is my last
point, Sir. If the Railway Minister wanis to
inspire the railway workers with new ideas, if
he wants them to come forward with a new
spirit and work, he must give them the faci-
lities. Here many items of expenditure are
mentioned, If the expenditure of the working
of the railways has increased, it cannot be
helped. Payments have got to be made to
the railway employces. If the cost of living
index has risen and the others have been paid,
why shou'd the railway employees not be
paid ? The cooperalion of the railway em-
loyees has been sought  We have given co-
operation in respect of eliminating the damages,
thefts and claims in the railways, Recently,
we have reached an agrcement. Commitlee
have been formed. We are at an experimen-
tal stage. We have to see how far we could
do it, but, for the best co-operatian the Rail-
way Minister wants to seek from the railway
workers, he has to come out with some of
these new ideas like labour participation in
the management. Then only, Sir, I think
we will be able to do something. Otherwise,
oft-rep=ated assurances and praising us for our
good labour relationship and otherthings  will
have no cffect.

With thesc few observations, as I said ear-
lier, this year I support the Budget proposals
of the Railway Mnister because, in my opinion
they represent a better business proposilion
than the previous year's.

ot TAEAR wEt (9ET) 0 S9-
T WEIRG, 197 FT S IV qIF & gTAA
o fpar T ¢ @& Fgoar e E fw
T AT §1 IVE 9T FT A9 ¢ | q§ a9
arcafaw § av yaeafa®, ag ot o W9
T 2N fir 7y Adtar fasear g | Afew
AYYT ¥ AW § AR N OB F 3G
¥ U gAY wwrar oy aFar g oAl
TFA T3 M TTFT A= AT @ ) A
a¥t Y awar § 9T 37 Fal) ot 39 AAEAF
a1a) ®Y g% =T § AR sy Prnfaa
0 0 wifer &3 4 g won g fe
WA F T T Fwr § 1 9ger
WeTHIR qgF  SuiRr §, feqwasl @i g
T aatf DAY {1 & A qwg ¥ WA A
AFT JHATT TIIAT 9FAT § | TWE HwAl

TF AT w0 7R ¢ fr @3 qefafa-
w®uT 7z qfws § zig v & woery
I AGH SAA AN Frar AT 1 WAL
giazT A Fgr mar § fRimd F &
A FragaFAr T § 1| AT IV gW AN
q:.{E a“ . "ra.an

DR SARADISH ROY : Sir, there is no
quorum in the House,

MR. DEPUTY SPFAKER
quorum bell be rung......

Let the

Now, there is quorum. The hon. Mem-
ber may continue,

ul YRR WreE - A1 grfen ded
NE A FNE yrawmgar 75 &, I ¥ W@
g9 F97 Twd B

AT WRMER AT O 51 QFT A
TG AT FZ Tnar § dfEw o wwgE Ew
AVF TR F1T § A7 A5 HR ;R
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BAFTR ¥ gAT{l @3 47 wiqifedng s5Q
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fem 2, 3 74 o w=ardr gfawifay
fomr 21 few freft 3 agarn a8 frar
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F g7 a8y war sy fzd, ¥ awar
aifgd afrT gad o ¥ e ¥ wawe
gy enar 81 & o7 gfredl & s s
g o & suemar st Ay & 1 @ Ay
wEIET ¥ AE FEAT g § 5 wm7 ag
gaqm WigT g 5 o  arazY @@ v
g Ay & foq of uH § IS
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[#fr qaTaar wre |

FINF | WA AR Y WA Y qgA
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fog @tx ot drax go & RAF, o7
& el &1 Ay @, O oy A gfew §
gwafa 1 fgwrog #3 % feu, 97«1 fom
3 fatwrg &, sa% fawis @q & feu,
JEIT @WT FT oFAT q7 AN M FH F
gry ¢ & o faefad & g &) fagam
ws? famngiar fF T ag wEw wEEe
FVIY 1 AgAIT TAH JAT IRA 41 q7 A9
FY fadar | w13 AT agdy wgaT I[N F
qmT g

T arg & s wEarg gfamay &
avgar & faefas ¥ of o wew &
w71 f& am-fomarss g Y Arar
&Y Q77 ar 7Y ¥W gvaeg § 4y fgwrt v
w2 & ag fRazT ve'm s W@ & e
o7 7g Jmrar A 2 9¥ Y ArFFATNTA
FeeAl Y g Ao @t R aurs
oY waf ot oY g7 qr@  AEwT g fw
auTa a¥g & @Y § fdY ag & oY oFar
dz1 &1 133 " 5 uF de gfaaaa
gvaY § a1 A& | HAT AT GFAY P AY A
ng 3T gfaaa #1 meaar 3 & fon dare
Rar 7, @ amT 97 fa=r F@ w0
a1 AT F |

st @o dlo ¥AY : U a7 AFA |

sl TATIAIT WA ST T gAY
gargn s da g dfeT g gfs
g @y A AEY & 1 oF gfmm aArER
graar faag) wagd & faw@ s @
g% Armar feedt fgd o e aga-d
gfrad &1 3 qrg a3 A § o & qmw
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wfafafaes »t¥ amr e sfear @7
USETIY FAREEA § | HUT TY ATE

MARCH 18, 1972

Rly Budget - Gen. Dis. 64
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Fim fran . BfwT Tad sz wEw,
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77 af%w g1 a1, 56 wvr ey, 350 )
97 FFIAT I QI § 1 gTa ¥ 11 Wd
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FAHT ggavT Wigy g A A w1 I
ATAT qEOWT foar & | TWEr IEEOT e
sk & gag ¥ e qFr § 1 wafed o=
awg %' srimwEy srgura fear ot
wfg® | A aFET W w@ I ag
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A A% 7 & 1AW Ao g a2
g oy oY o ar drw oA 8§
IEEY AN AT TE@ ] | TRA HTS Y
T § snwdt ¥ dfea sgaRd fea-af-
far agadt «& wmet &, Fmwr A Ew
7o Ry og 3w A% & o WT aER
e Aft TigEr a1ET 1 I R
FETax ff TEEy W W AT § | AT TN
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wdl g€ & I & N¥ ax, e wwfa
g1 oY AugT IA Y qq T, F { T
I qTg A a1 G 1 gy Fi geEAie
2, Ay v &Y ag gfama famese @t m
afl, WAL IqF) qrAY AFI G A A
fr 3u%) e & @ a1 A @ F R
fr g fewizse 8Y &, 9§ amq T@) %%
|/EY, TEY ANLAT FT AWAA TE FT,
arfia &€ gnh, affr go2 faawra 2niy

5 a3 oF ava R %7 g ) agi
anqe s fos fren o &0t i
SETTE i AHGT FI@T § ) 1A afqg &fa-
WA &1 W §ST AT § Q€T A
wifge 1 AT s v w7 #§ foawa @
Afawg s ame & &M & @w
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grak faed sdw fE dF w1 e
v 8, ag Sfea 7gf & | A9y fed WE
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wgi 2 ) v ¥ & fe gw dme qme
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w17 § | 1@ ag WY AT ag) g mfad
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T weRl & wma F wnfm fw qw g
AT FE I qYFE TET o1 F | awr
AT FT qIIT I & IART AT A7 GFAT
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A% w1, A9z F1 AgAW qEAwE # Ak
& @8 & folt gaey feswal #7 qr A
F fon aedt 2 f& zas w@ F7 wEr
w171 A & afiy § 2 g egar wgm
e qdte & wfawe ) (o aodr & aek
fazs awfr 3 A9 F1 wg & Awar
@1 eg 9T WE W9gX TW A@ A
gt 5T ® 3 o faR §1 9=
sredt watfors Faamar sy

SHRI SHANKERRAO SAVANT
(Kolaba) : I thank the Railway Minister for
presenting a more or less non-controversial
budget. But a non-controversial budget is
very often a  non-progressive budget, 1 am
aftaid that there is  very little dynamic about
the budget, It is more or less a conventional
budget. but nevertheless, a very well-intentioned
budgei.

Right from the beginning the ruilways have
been looked upon as a commercial concern.
Even after nationalisation, they have not lost
this commercial character. It was expected
that after nationalisation, the railways would
look more to the na'ional needs, will give more
efficient service and will cater to the needs of
backward regions, But the outcome is rather
disappeinti g. The bad features of a com-
miercial enterprise and a bureaucratic adminis-
tration have combind in the present adminis-
tration and have caused stagnation and in
cases even frustration.  Otherwise, there is no
reson why a simple demand like the one for
better cantech arrangements or speedier survey
of rail lines in backward and unexplored
regions should be so completely neglected.

The Railway Minister has complained of
ticketless travelling and has implored the State
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Government to lend a helping hand to check
that menace. But actually, the most effective
remedy is in the hands of the Railway Ad-
ministration itself,

15.29 hrs,
[SHRI K. N. TIWARY in the chair]

Ticketless tiavelling is on a very wide scale
in local trains in cities likc Bombay, Calcutta,
Madras cte. This is mainly due to the fact,
that the trains are overcrowded and no check-
ing has become possible, The best way will
be to increase the number of local trains, but
that is exactly what the railways are avoiding
to do.

I would, therefore, like to reguest the
Railway Minister to incrcase the number of
local trains in big cities immediately.

As regards unexplored regions which are
perpetually neglected, I may point to the west
coast region, We have a railway on the eas-
tern coast right from Calcutta to Kanyakumari,
but in spite of repeated requests the survey
work on the Bombay-Mangalore line is being
delayed year after year. This is particularly
distressing in view of the fact that the main
hinterland of Bombay is the Konkan region.
The hinterlands of all big cities ought to be
well linked.

DR. SARADISH ROY : Therc is no

quorum.

MR. CHAIRMAN : The bell is being
rung— Now there is quorum.

ey #4237 frar mar aifee anfe gras
w1 5w &% 99 oF | sy §% g}
T IN ¢ | ow AR A @mar § grew
Y QEAT FT ZAT |

SHRI R, D. BHANDARE (Bombay Cen-
tral) : Whoever chall2nges quorum must be
present in the House at the time of counting.

Now simply he raises the question and runs
away.

SHRI RAMAVATAR SHASTRI : Also
he is on the panel of Chairmen,

MR. CHAIRMAN : He is not bound to
be present.
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SHRI R. D, BHANDARE : Not bound
to but he ought to be.

SHRI SHANKERRAO SAVANT : The
need for the Bombay-Konkan-Goa-Mangalore
rail link was conceded in theory, but in
practice nothing is done, We were told that
the survey work on the Apta-Goa-Mangalore
route would be completed before the end of
1971, but there is no mention of the west
coast railway in thc budget speech of the hon,
Minister, which means that he is totally
oblivious to the needs of that region. Are we
to believe that redtapism has infected an
cssentially commercial administration like the
railways 7

I would like to request the hon, Minister
to give us a clear picture of the west coast
railway from Apta to Mangalore, when it
will be taken up and when it will be completed.
1 would &lso request him tu stick to the
schedule which he might lay down. This is
the crying need of the coastal people of
Maharashtra and Mysore and there is
absolutely no reason why this crying need of
the people should be so compltely neglecied
by the authorities.

I am afraid that the work of conversion
to broad gauge and the work of electrification
of the railway lines are procceding wvery

- tardily. Communication is the sine qua non of

all development, and unless we modernise and
improve our railway communications our
plans will come to grief, and that is the reason
why Frequest the Railway Minister to give
up redtapism and bureaucratic delays and
stimulate the working of the railway administ=
ration mainly on commercial lines so that
things can be done more speedily.

I should then like to refer to & couple of
useful suggestions before 1 close. Shirdy and
Pandharpur in  Maharashtra are places of
pilgrimage, Apart from seasonal fairs which
are heavily attended, the flow of pilgrims is
almost continuous throughout the year, The
S. T. is not able to cope with this traffic. Wil
the railways run more frequent and more
convenient trains to these two places through-
out the year ? It will ensure better enrning
for the railways and offer more convenience
to the travelling public,

There is a small hill station rallway known
a3 the Matheran railway, in wy district, that



69 R'y. Budget—Gen. Dis. PHALGUNA 28, 1893 (SAKA) Rly. Budget -Gen. Dis. 70

is, Kolaba, At present, this is the only
communication line for the hill station with
the plains below. And still the fares are high
and the running of the train is irregular.
Possibly this is not a remunerative line, but
that is no reason why the railway adminis-
tration should neglect it,

It is indeed heartening to note that the
railway administration has decided to work
for sclf-sufficicncy. In fact this should have
been done long ago. All I would say is that
self-sufficiency should be linked with planned
expansion to give the backward regions like
Konkan and Goa a chance to be in line with
the rest of India., The idea that our region
alone is neglected for decades for no fault of
its own must be removed by the railway ad-
ministration both in the interest of national
harmony and in the interest of justice and
fairplay.

The railways have a considerable cultural
part to play., They are the harbinger of
modernism. They not only revolutionise the
economy of the region but they introduce new
ideas and new values of life.

DR, SARADISH ROY : Sir, there is no
quorum.

MR. CHAIRMAN : You should not
raise the question of quorum and then go
out,

SHRI SHANKERRAO SAVANT : Itis
for this reason that at least those that talk of

ushering in a social and socialistic revolution
should not be guilty of cuiting off a whole
region from the rest of India.

With these words, T support the railway
budget.

DR. SARADISH ROY : There is no
quorum,

MR. CHAIRMAN : Shri Dhandapani.

SIRIC. T. DHANDAPAN] (Dharapu-
ram) Mr. Chairman, Sir,

MR CHAIRMAN : I would like to give
one chance more. If there is no quorum after
this, 1 will adjourn the House, I am giving
another chance to keep the quorum. Whoever
is raising the question of quorum shohld be
there. I am giving another  chance.
(Interruptions) 1 have requested him not to
raise the question. When he raises the ques.
tion of quorum he must be there. This is
obstructing the House and nothing else. Now,
let the bell be rung.

There is no quorum, The House stands
adjourned to meet again on Moanday at 11
am,

15. 41 hrs,

The Lok Sabha then aljourned till Eleven
of the Clock on Monday, March 20,
1972 Phalguna 30,1893 (Saka)
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